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coal pilot had started, from Dhanbad towards
Kusunda, necessitating setting of the points
for the main line. The Cabin staff, on realising
that the wagons had rolled down made an
effort to alert the gateman on duty at the level
crossing gate so that it could be closed against
road traffic, but before the gateman could doi
so the wagons had collided with the road
vehicles.

A senior officers' enquiry has been
instituted to enquire into the cause of the
accident.

MR. CHAIRMAN: We express our sorrow
and sympathy with the members of the
bereaved families and hope that those who
are under treatment will soon recover.

PAPERS LAID ON THE TABLE

REPORT (1960-61) OF THE UNIVERSITY
GRANTS COMMISSION

THE MINISTER oF EDUCATION (Dr. K,
L. SHRIMALI) : Sir, I beg, to lay on the Table,
under section 13 of the University Granits
Commission Act, 1956, a ccpy of the Report
of the University Grants Commission for the
period April 1960 to March 1961. [Placed in
Library. See No. LT-22/ 62.]

THE CONDUCT OF ELECTIONS (SECOND
AMENDMENT) RULES, 1962

THE DEPUTY MINISTER 1IN THE
MINISTRY ofF LAW (SHrRI R. M.
HAJARNAVIS) : Sir, I beg to lay on the Table,
under sub-section (3) of section 169 of the
Representation of the People Act, 1951, a
copy of the Ministry cf Law Notification S.O.
No. 965, dated the 31st March, 1962,
publishing the Conduct of Elections (Second
Amendment) Rules, 1962. [Placed in Library.
See No. LT-6/62.]
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LEAVE OF ABSENCE TO SHRI
ANSARUDDIN AHMAD

MRr. CHAIRMAN: 1 have to inform
Members that the following letter dated the
16th April, 1962, has been received from Shri
Ansaruddin Ahmad: —

"l beg to state that the long journey by
train back home from Delhi after attending
the last session of cur House put a strain on
my health and it worsened on arrival here,
as I got a bad attack of cold and cough from
which I have not as yet recovered fully. In
this weak condition of health I do not feel
fit enough to take the arduous journey back
to Delhi to attend the present 38th Session
of our House. I beg therefore of you and
my colleagues in the House to excuse my
absence for the whole of this session from
the House and grant me leave of absence
for the same period."

Is it the pleasure of the House that
permission be granted to Shri Ansaruddin
Ahmad for remaining absent from all
meetings of the House during the current
session?

(No hon. Member dissented.)

MRr CHAIRMAN: Permission to remain
absent is granted.

THE  BUDGET
(RAILWAYS),1

962-63—continued

SHRI M. RUTHNASWAMY
(Madras): Mr. Chairman, it is as a large and
frequent consumer of railways that I wish to
take part in this debate. I prefer railway travel
to travel by air because apart from the
ultimate argument that if anything happens in
the case of a railway accident some part of the
body may be recovered but in an aeroplane
accident nothing may be recovered and cne
may be cremated before one could get a
decent burial, railway travel is
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[Shri M. Ruthnaswamy.] quiet, leisured and
instructive. Unfortunately, my first contract
with the present Railway Administration has
been through an accident. During my journey
to New Delhi to assume office as Member of
this House, 1 was detained for four hours at
Kazipet Junction because at some place
between Kazipet and Ballarshah an engine and
goods train had come into a head-on collision.
We were detained for four hours at Kazipet
and at the place of transhipment another four
hours. I must congratulate the Railway
Administration on the way they met this
breakdown. Everything was arranged for the
transhipment of the passengers. We got the
same kind of berths we had in the original
train. Coolies were found for us and every-
thing was done to meet the consequences of
this accident. But I should have congratulated
the Railway Administration more if they had
avoided this accident rather than trying to meet
the breakdown which was consequent on this
accident. Talking about accidents, Sir, it is
unfortunate that in the year 1961-62 in the
course of six months there were 1,885 acci-
dents. Of course it is very easy with statistics
to show that 1,885 accidents are not many with
a population of 400 millions but the
consequences of these accidents are felt by
those who suffered from them. Now, what are
the causes of these frequent accidents on our
Railways? A recent Report says that 99 per
cent, of these accidents are due to failure of
personnel. Has any enquiry been made by the
Railway Administration into the causes for the
failure of the human factor on our Railways?

The other day a Member on my right—he
really ought to be on my left —pointed to the
fact that engine drivers were overworked on
our Railways. I also learn that the former
intimate connection between an engine driver
and his engine has been cut oft*. Formerly an
engine was allotted to an engine driver for a
considerable period so that he took a personal
interest in

the engine, looked after it as his own wife or
child and thus was able to secure the maximum
service frem his engine. Whether it is due to
the desire to implement the socialistic pattern
of society or to introduce equality between
engines and engine drivers this intimate
association of the engine with the engine driver
has been broken. Everybody's engine is no-
body's engine and so that close and intimate
care which engine drivers used to take of their
engines has come to a stop and that may be one
of the reasons why frequent failures of engines
are taking place. Or is it on account of the
remote control which has been introduced in
recent years, signals being operated from one
central place? In the old days I believe the
individual station master found out for himself
by telephone or by telegram whether the line
was clear from the stations on either side. With
regard to these accidents, also the complaint
has been made that the enquiry into the cause
of accidents is not quick enough and what is
worse the offenders are not punished as they
ought to be. Now, if this kind of thing is
allowed to go on, if discipline breaks down
among our railwaymen, how is it possible to
prevent these-frequent accidents? Is this
remote control the result of the regional in-
tegration which took place a few years ago?
Regional integration of railways is no doubt
good. It is conducive to economic
administration and efficient working of the
Railways. But with this regional integration
there ought to go also local decentralisation in
executive action. The other day the Member to
my right pointed out that for securing certain
parts, the workmen of the Railways. engne
drivers and others, had to go to a central
agency. Would it not be possible to
decentralise our workshops so that, parts of our
engines may be available when and as they are
required?

The most important and striking-feature of
the Railway Budget this year is the increase in
fares and freights. I would like to ask if that
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is the only way of meeting the cost of our
Railways. I would like to point out that as
much as Rs. 69 crores, are contributed by the
Railways to the General Revenues. Now, this
contribution, if I am not mistaken, which
began in 1924 was the result of the suspicion
which. Members of the Legislature of those
days, representatives of the people had as to
the way the profits of the railway companies
managed by foreign companies in those days
were used, whereby the surplus profits would
go to increase the dividend payable to foreign
shareholders. I would like to ask whether this
contribution is justifiable in modern
circumstances when all our railways, the
whole railway system has been nationalised
and the railway system has become a public
utility service. It is not merely a nationalised
industry, but is really a public utility service.
It should, therefore, not be made a large
profit-making concern, and the surplus which
is available with the Railways ought, I think,
to be ploughed back into the railway system
so that the working of our Railways might be
improved.

SHRI K. SANTHANAM (Madras): No
interest is paid on capital.

SHRI M. RUTHNASWAMY: Apart from
interest on capital, there is also some surplus
out of the profit made which is payable to the
General Revenues.

SHRI K. SANTHANAM: Half per cent.

SHRI M. RUTHNASWAMY: Whatever it
is, even that small portion ought to be
ploughed back into the Railways instead of
being made a contribution t othe General
Revenues. I am sure the Minister of Finance
will not welcome this proposal, but I think if
we look upon the Railways as a public utility
service, rather than as a purely profit-making
institution, it would be possible to reduce this
contribution to the General Revenues, if not
altogether at one stroke, gradually, say Rs. 10
crores this year, Rs. 20

crores next year and so on, till a very small
proportion of the surplus profits goes to the
General Revenues.

Then, there comes the question of the
relation between rail and road traffic. The
increase of the rates in our passenger fares
and goods freight will certainly encourage the
use of roads and I am sure if this increased
use of roads for goods traffic goes on, the
Railway Administration will be tempted to
put some restrictions on the use of roads for
goods traffic. I hope they will not do this
because the Railways should not have a
monopoly in transport. They should work on
competitive lines with roads. It is only this
kind of competition that will promote the
efficiency of the Railway Administration.

Turning to the possibility of improvements
in the Railway Administration, may I say how
much remains to be done yet to improve the
amenities for passengers? The condition of
carriages, even First Class carriages, continues
to be far from satisfactory. In my recent
journey to New Delhi I found the need for
carrying a bag of" carpenter tools with me
because one of the glass windows got jammed
and it was impossible to pull it up. I had to
have recourse to an Air Force Officer who was
travelling with me, who brought from his suit-
case a large knife and with that knife we were
able to pull up the glass window.

Corridor coaches are another new invention
of the Railway Administration. Corridor
carriages are all very well in Europe and
Western countries where the journeys are very
short. But in our country where the journeys
are so long, corridor carriages are a great
inconvenience. It is difficult to get into them.
It is more difficult to get' our luggage in. And
there are only-two lavatories to serve about
twenty-five passengers and very often we have
to stand in a queue.

As for the chronic overcrowding in ttrrd
class carriages, it was one of the-
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[Shri M. Ruthnaswamy.] routine
complaints of the representatives of the people
against the old British Railway
Administration. It is tragic to find that this
complaint has still justification in these years
of freedom and independence. More Janata
Expresses ought to be run. Our tracks ought to
be doubled to enable this. And coming from
the South, I should like to bring to the notice
of the Railway Administraticn the great
sufferings incurred by pilgrim passengers
from the North who go to the famous pilgrim
centres of Madurai and Rameswaram. At
Madurai there is no large waiting room for
these passengers, with facilities for bathing
and other conveniences. At Rameswaram
there is no waiting room at all for the
thousands of pilgrims who come from
northern India. Some years ago when I was
asked to do some touring on behalf of the
Railway Administration to explore the
possibilities of improving the amenities of
tourists in this country, I proposed that first of
all the Rameswaram railway station should be
reconstructed and that large waiting halls
should be provided for the thousands of
pilgrims who come from the North.

As for amenities for the employees, we find
that only a little over thirty per cent, are
provided with housing. Now, the Railway
Admnistration boasts that it is the largest
industrial employer in this country. One of the
social obligations of a modern employer is
that he should provide decent housing
accommodation for as large a proportion of
his employees as possible. I think the Railway
Administration should see to it that within the
next five or ten years all its railway
employees are found decent housing
accommodation. As for improvements to the
railway system itself. I have already spoken
of the need for double tracks. I congratulate
the railway administration on hav'ng taken up
the development of double railway tracks.
They ought to increase the number and
mileage of these double tracks so that not
only

movements of passenger trains could be
facilitated but also the chronic traffic block
that takes place in regard to goods traffic
might be minimised.

More lines are required especially for short
distances. I think we at present have all the
long distance lines that we need except
perhaps that a second alternative line direct
from Madras to the North, say, to Kanpur
should be found in order to improve the traffic
between the North and the South. There ought
to be more lateral lines especially in the
southern regions, and especially the new port
at Vizagapatam and the port-to-be at Tuticorin
should be provided with feeder lines that will
develop the traffic between the hinterland and
the ports.

Another improvement which was also
suggested by my friend from the right was
'the increased dieselisation of our engines.
Our Oil Minister touches nothing that does
not turn into oil, and I am sure the increased
production of oil could be used for the
dieselisation of our engines so as not to put an
undue strain upon the transport of coal.

Another improvement that I would suggest
is that there should be more marshalling yards
which again would be useful in reducing the
traffic block of goods trains.

Sir, I think I have said enough to show that
our railways are not only a great nationalised
industry but they should be treated as a great
public service. Not profit making but in-
creased service to the public, to the third class
passengers, to the poorer classes of our
passengers, should be the great ideal of the
railway administration. I hope as the years go
by it will become less and less a profit-
making institution and more and more a
service-rendering system.

SHRI M. C. SHAH (Gujarat): Sir, in the
literature supplied to us by the Railway
Ministry, in one of the booklets, this Ministry
has claimed that it
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has ample facilities to haul the supply of coal
to the western parts of our country. In one of
the press releases of the Ministry of Mines it
has been stated that there is sufficient coal at
the pitheads and, therefore, the industries
should not suffer for want of coal. Sir, looking
into these two statements of responsible
Ministries, coming from Gujarat, 1 have
personal experience of the shortage of coal in
that part of our country. Gujarat is a new
State, and the Gujarat Government is trying its
utmost to invite new industries for the welfare
of that State.

[THE DEPUTY CHAIRMAN in the Chair]

As a matter of fact we have a very good
response for new industries in "the State, and
our unfortunate experience has been that
during the last iour or five months our
industries have suffered very much because of
the shortage of supply of coal. Tn spite of the
statements of these two Ministries, Railways
and Mines, it is our experience that several
industries liad to close down for certain days
in the month and certain shifts were reduced,
and even the power station? suffered due to
shortage of coal. It is therefore very necessary
that there should be close co-ordination bet-
ween these two Ministries, and the industries
should not suffer for want -of coal. Big
industries are coming up in Gujarat, industries
investing about Rs. 8 crores to Rs. 10 crores,
but when they find that there is shortage *of
coal, they are very much hesitating and every
day they make representations to the
Government that something should be done to
assure them of a regular supply of coal.

Sir, in Gujarat we tried several ways to
assure these industries that they will not suffer
due to shortage of coal. There was a scheme
of creating dumps at certain places. That
schema did not materialise. Then we were told
that coal would be supplied to ports in
Saurashtra and some arrangement would be
made to see that the

163 RS—4.

extra cost that would have to be incurred by
carrying coal to the ports of Saurashtra would
be subsidised to some extent. That also has not
materialised as yet. Thirdly, Sir, several
industries tried their utmost to see that they did
not suffer. I know personally that the Gujarat
Government had to contact the Controller of
Coal practically every day by telephone and
by telegrams, and even then the results were
not satisfactory, and the Gujarat Government
had to depute one officer permanently to
Calcutta to see that coal was supplied in as
satisfactory a way as possible. In spite of all
these efforts Gujarat still suffers from shortage
of coal. I would, therefore, request both these
Ministries of Railways and Mines to have a
close co-ordination or a high power
Committee to look into the requirements of
coal for the industries in the western parts of
our country.

Railways, Sir, claim that they have
sufficient wagons for haulage of coal. But I
know that in Gujarat 2400 wagons were
allotted for its induF-tries, but this number
has been reduced to 1600, and yet we are told
that there will be no shortage of coal. I would
request the hon. Minister to see why these
2400 wagons were reduced to 1600 for
Gujarat.

We were told that coal will be supplied
through ships, and the Government of India
agreed to give two ships for the haulage of
coal. But when there is such a great reduction
in wagons, two ships will not be in a position
to carry the necessary quantity of coal. I
would, therefore, urge that six ships or at least
four will be required to carry coal to the ports
of the western parts of the country if the
industries are to survive. Otherwise in a new
State like Gujarat it will have very undesirable
effects on new industires, and the atmosphere
that has been created of co-operation and of
new industries coming up will be vitiated to a
very large extent I remember some cases when
some rakes with coal were forwarded to
Gujarat but in the midway the Rail-
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[Shri M. C. Shah.]

ways required them and those rakes were
diverted for railway purposes and the
industries were left without any coal for days
together. I would therefore urge again that a
high-power co-ordinating committee may be
set up to see that the industries do not suffer
for want of coal, especially as we are
experiencing in Gujarat and the western part
of the country. That should be done and an
assurance should be given that wagong will be
available Coal is available at the pits. I do not
understand why the industries should be made
to suffer because of lack of co-ordination. I
therefore urge that necessary steps may be
taken for co-ordinating the supply of coal to
the industries in Gujarat and other parts of the
country.

Then, I would like to refer to another point.
It has been said that the Railways will be
having Rs. 21-26 crores in 1962-63 by way of
new taxation. A break-up ha, been made and it
is said that the upper class passengers would
contribute Rs. I'47 crores and the third class
passengers Rs. 9 -99 crores. The yield from
goods traffic will be Rs. 9.80 crores. 1 ask
whether it is desirable to burden the third class
passengers with this amount of Rs. 9.99
crores. And what are the new amenities that
are being provided for the third class
passengers? Madam, 1 would require the
Ministry to tell us in clear terms what the
number of third class passengers travelling by
our railways in the country is and what the
seating accommodation provided for these
passengers is. Members of Parliament have
been travelling by air. 1 would request them to
travel by the suburban trains of Bombay
during peak hours. I would request anybody to
travel even in the first class and see whether
that journey is comfortable or that journey is
befitting a human being. The same thing
happens in all the railways during certain
seasons, as for example, in the months of Apnl
and May when there will be vacations, when
there will be marriage ceremonies. It is Utterly
repugnant to see how the third

class passengers are huddled together in the
railway compartments like sheep and
cattle. When we are not going to provide
even sitting accommodation for our third
class passengers, may I ask what justification
we have in asking them to contribute about
Rs. 9-99 crores for our Railways for 1962-63?
The main burden  falls upon them. They
have suffered and suffered for long years. It
it fair? Perhaps we might say that they  are
used to this travel. We have a pamphlet
suggesting what are the amenities that are
provided for the passengers in the year 1962-63.
It is very well to read these things in a book.
But I would invite any high officer of the
Railways to travel in  the third class for about
a couple of hours.  In these days of summer
heat  people have to travel even on the roofs
of the railway coaches. In the pamphlet
that was given to us, regarding  the accidents
on the railways the passengers were blamed—
why  should they travel on the roofs of the
coaches? Is it any luxury, is it any pleasure for
them to travel on the roofs of the coaches?
They are compelled to  do it. ~ There is no
other alternative for them. Therefore I would
urge most emphatically that the Railway
Ministry should provide at least sitting ac-
commodation for third class  passengers and
then they should think of throwing some
burden on these passengers. Otherwise, there
is no justification whatsoever and we will
be doing something which will be undesirable,
which will be repugnant to the public at large
if this burden is thrown upon the third
class passengers without giving them any
further amenities which thgy deserve in a
very large measure.

THE DEPUTY CHAIRMAN: Mr. Shah,
you have three minutes more.

SHRIM. C. SHAH: Yes, Madam.

Then, another thing is, we have a train from
Ahmedabad to Bombay. It is called the
Gujarat Mail. It is run by the Western
Railway. There is another similar train run by
the Central
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Railway from Bombay to Poona. Compare the
facilities and the amenities in the Central
Railway and the Western Railway. The traffic
and the yield to the Railways from Ahmeda-
bad to Bombay which are the two highly
industrialised cities of the country are very
high but in spite of it, old second class
coaches were converted into first class
coaches. Then the journey is of eight hours
from Ahmedabad to Bombay. The journey
from Bombay to Poona is only of four hours.
Compare the facilities provided to the first
class passengers in the Central Railway from
Bombay to Poona and the facilities provided
to passengers travelling from Ahmedabad to
Bombay in the first class. They cannot stand
any comparison. Therefore, I request that the
Western Railway may be asked to look into
this, and the passengers should be given more
amenities in this travel.

Thank you.

SHrRI NIREN GHOSE (West Bengal):
Madam Deputy Chairman, I wish I could but I
think that no countryman would be able to
congratulate the Railway Minister for the
wonderful bouquet he has presented to the na-
tion in the form of enhanced freight rates and
fares, adding to the miseries of the people
already downtrodden. I think it is neither
necessary nor justified. It is not necessary
because it can be taken from the Railway
Revenue  Reserve  Fund  which  has
accumulated to the tune of more than Rs. 53
crores. It can be adjusted from the abnormally
high appropriations to the Depreciation Fund
or it can be adjusted in some other fashion.
We should also remember that the charges on
the Indian Railways are probably the highest
in the world, compared to the income, the
economic capacity of the Indian people. It is
true that the charges are higher in the United
Kingdom or in the United States of America.
But there the per capita income is many time,
higher than that of India. Even the freight
structure is devised in such a way as to benefit
big business and big industrialists to

the detriment of the small and medium
traders. For example, in the larger percentage
of increase for short distance traffic, it would
act to the disadvantage of the small aud
medium traders, businessmen and in-
dustrialists because it is they who cater to the
local market. In the old days the Britishers
were using the railways as a profiteering
concern and used to plunder the people. Our
Government is continuing the same thing with
greater emphasis. Needless to say, if you want
to plunder the people in order to benefit big
monopolists foreign and Indian, and rob the
common people, then say so; tell us plainly.
Then I should think it is building up a
socialistic pattern of society with vengeance.

Then with regard to the average railway
performance, there is nothing to boast about
it. From the figures you will see that they
have only completed 50 per cent, of their Plan
targets as regards laying of new tracks,
renewal of tracks, double tracking,
manufacture and supply of wagons, locos,
passenger coaches, and all that Here are the
figures of targets fixed, and actual
performance. For laying of new tracks the
respective figures are 842 miles and 698
miles. For renewal of tracks the
corresponding figures are 8,000 miles and
4,416 miles. For double tracking they are
1,607 miles and 190 miles. For manufacture
and supply of wagons they are 1,07,277 and
67,673. For locos they are 2,564 and 1,704.
For passenger coaches they are 11,575 and
4,801.

In the matter of wagon shortage for coal
traffic out of 8,307 wagons, after fully
meeting the demands of the three steel plants
and meeting the demand of the railways, only
2,609 wagons are left for other consumers of
coal. How can the trade and industry go on in
our country with this small allocation for that
purpose? So is it not high time that a
moratorium should be declared on the large-
scale appropriation to the General Revenues
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[Shri Niren Ghosh.] and a high-power
committee  should go into the entire question
of railway administration?

Coming now to the question of labour, yes,
the papers they have given us speak of the
performance of the Railways. But whatever
performance there is, it goes to the credit of
the employees or the staff. Just see, for a 100
per cent, increase in goods traffic in net ton
miles, and 25 per cent, increase in passenger
traffic and 84 per cent, increase in capital
outlay, there has been only 70 per cent, in-
crease in working expenses and the labour
force has been increased by only 2,47,161,
that is to say, comparatively speaking, there is
fewer staff and the staff has worked miracles,
and instead of taking pride in the railway staff,
who have performed miracles for our country,
in implementing our projects and all that, they
say that they are the villain of the piece and
because we have to give them a small increase
in dearness allowance we do have to increase
the freight rates and passenger fares. Is it fair?
Have you ever given the labour a fair deal?
Just see, out of the 11J lakhs of staff, 2 lakhs
temporary staff have been demoted and
promotion to permanent staff has been stop-
ped and permanent vacant posts are not filled.

THe DEPUTY MINISTER 1IN THE
MINISTRY ofF RAILWAYS (SHRI SHAH
NAwAzZ KHAN) ; That is absolutely wrong.

SHKI NIREN GHOSH: According to my
information they have not been filled.

I shall come to the case of accidents and
then you will see what happens. Now 4.46
lakhs are casual staff drawing a pittance of Rs.
30—39 ner month. Even the Minimum Wages
Act is not applied to them. There it is said that
at least Rs. 60 per month on the basis of 30
calendar days they have to receive. Is what
you do fair? That is how you administer the
railways. Now it is no wonder that these fewer
staff with so much of burden

are completely fatigued and tired and have
become victims of tuberculosis; T. B. patients
have increased. Among Class I officers there
is not even a single case of T. B. Among Class
IT staff there are only 2, whereas among Class
III staff there are more than 1,000 and among
Class 1V staff there are at least 3,455. That is
the position; you have reduced these em-
ployees to this stage, and this staff have
earned for you croreg and crores of rupees and
they have given performance beyond their
physical capacity, and for a small increase in
their dearness allowance you say they are the
culprits and it is because of them that you are
going to impose these new levies in the shape
of enhanced freight charges and passenger
fares.

Now there iy a peculiar thing in the
railways; democratic rights and trade union
rights are progressively being whittled down.
That is the ppsition. You would be surprised
to hear that article 311 of the Constitution
used to be employed till recently even to dis-
charge a sweeper saying that the President is
pleased to discharge so and so sweeper—
without assigning any reason. Everybody
knows that this article was framed so that the
President can intervene if a Commanding
Officer or a General goes astray or there is
something of a very serious offence
committed at the top. Now it has become
simply ridiculous to use this provision in order
to discharge these employees. So they have
resorted to another trick and that is rule 149 of
the Establishment Code where-under they
compel the employees, the new entrants, to
enter into a contract with the railway
administration that they can terminate their
services with one month's notice or one
month's wages in lieu of notice. Who suffers?
Whenever they see that certain trade union
officials of a railway workers' union press for
their demands, they use this provision against
such railway employees, and you cannot do
anything and they have not to assign any
reason for that. So the employees suffer.
Not only that; action is
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taken on political grounds also. Whoever they
suspect of any political affiliations, they
terminate their services with the help of this
rule 149. There is no appeal and nothing can
be done. The High Court was moved and they
said:. "We are bound to safeguard the
contract. It is a service contract and so we are
bound to safeguard it." So it proved
infructuous. Moreover, in case of accidents,
the General Managers say: "You would fire us
in Parliament, but before you fire us, we will
fire some seven innocent employees." This is
how they do and this thing is being utilised in
this fashion. In olden days, in the British
regime, from personal experience I may tell
you that railwaymen used to form their unions
and agitate for their demands. They used to
attend political meetings even, and mix with
ordinary people like us, but no charge used to
be framed against them. Now-a-days, even on
the slightest pretext that somebody is affiliated
with the Communist group or the leftist group
his services are terminated forthwith with the
help of this Code, and there is no justice. You
would be surprised to hear that a charge-sheet
was framed against an employee, three years
after, that he went to some political meeting to
listen to some speeches, and he was charge-
sheeted after a lapse of three years.

Similar is the case with the Chitta-ranjan
and the people of West Bengal call it a prison
township. Section 144 has been applied there
for years and years together. Even the elected
M.L.A. from that constituency cannot hold
meetings there in order to be in contact with
his electorate. That is the position in
Chittaranjan. They say that it is a poetry in
cement and steel, but it is a poetry in blood
and tears.

SHRI LOKANATH MISRA (Orissa):
Nationalised industries are being kept safe.
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SHrRI NIREN GHOSH: Even foreigners
visit them, the Britishers visit them, but you
are afraid of your own people it seems.

SHRI LOKANATH MISRA: I am with
you.

SHRI NIREN GHOSH: Then you support
me, it seems, that our national Government is
more afraid of their working class, their own
staff, .than even the Britishers used to. This is
the position which I seei They would not
concede the railway trade unions their
elementary democratic rights since they want
to reduce them to human robots and at the
same time expect them to perform miracles in
implementing the projects and all that. This is
the position. And you speak of democracy
after reducing democracy to a mockery. So I
think this should be revised and the Railway
Minister and the railway administration should
seriously think about it, what to do. You know
the cases of victimisation of workers. During
the last general strike scores of them had been
suspended and thousands had been demoted.
Their promotions have been stopped. They
have been transferred to other places and all
that. And on the floor of the House they had
assured us that nobody would be punished for
participation in the strike. Where is that
promise? Have you honoured that promise? I
think you have not. That is the position with
regard to that.

Coming to the passenger amenities and all
that, many hon. friends have mentioned about
that point. I too would like to mention
something from my personal experience. In
the Ba-rackpore belt in the Sealdah Division, I
know that people have to travel on the roofs
of the trains in order to return to Calcutta.
They are herded in such a fashion that they
cannot even alight at stations. Before som, of
them are able to get down the train starts. That
is the position. There are no arrangements for
fans etc. during the hot summer season. The
passengers who have
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[Shri Niren Ghosh.] brone the main brunt
of increase through passenger fare earnings—
during the last three or four years the earnings
on account of third class passengers have gone
up by at least Rs. 32—35 crores—for them
absolutely nothing has been done. On the
wayside stations there are either no sheds or
they are uncovered. During the rains the
passengers get completely drenched. That is
the position.

Madam, the earnings from the first class
passengers have gone up by only Rs, 2 crores.
I know that it is difficult to remove all the
complaints and grievances of the third class
passengers in one sweep, but I would request
you to please see whether you can do
something about them. What I would suggest
is this. Abolish the air-conditioned coaches.
We need no luxury in our country for this
purpose. Make more third class passenger
coaches available and abolish officers'
saloons. What is the necessity for officers
travelling in saloons for 500 or 600 miles?
The saloon cars must be transformed into
third class passenger coaches.

Then, you should take the labour into
Confidence. If you do that, they would be able
to suggest to you ways and means of more
swift and quicker running of trains and will
suggest to you how to increase the number of
trains which can run on a particular line. In
that fashion you can run more trains and the
passengers finding a train overcrowded can
avail of the next train. I suggest you to look
into this matter and see what you can do about
it.

Then I would refer to another matter. The
third Five Year Plan included a railway
project linking Haldia Port, a subsidiary port,
with Kharag-pur. Now it is reliably learnt that
it has been abandoned under pressure from a
certain Congress M.P. Now that project is to
be linked up with Pan-chkura. It is a small
wayside station between = Howrah and
Kharagpur.

But by connecting Haldia to Kharagpur
directly you ca, get three lines going to
Gomoh in Bihar and Madura and Bombay.
Kharagpur is a big railway junction. It has a
railway yard and only Kharagpur can handle
such a heavy traffic. That way goods can
casily reach up to the farthest ends of India.
By the opening up of the Haldia subsidiary
port there will be heavy pressure of traffic
which can be handled only by the Kharagpur
railway yard. Now, why have you abandoned
a thing which was included in the Third Five
Year Plan? I have been told that reasons here
do not count. Arguments and pleadings fall on
deaf ears. It has been our experience that the
Government and the railway administration
have become so wooden-headed that they
would not listen to anything. They would go
their own way.

As regards accidents, Sir, I may mention
that there has been a drastic fall in operational
efficiency. Perhaps it is due to non-availability
of rolling stock, non-supply of essential raw
materials and so on. It is also perhaps due to
the employment of casual labour. Semi-skilled
labour is put on to skilled jobs like that of
firemen in maintenance shops, in loco shops
and in transport departments. Then, some of
them are made to work 12 hours instead of 8
hours. The posts of Assistant Station Masters,
Train Drivers and Traffic Clerks are not filled
in so that the existing staff are fatigued and
with this fatigued labour you want to bring in
efficiency through incentives like bonus
schemes to get more production. No wonder,
therefore, that accidents should happen. Is it
any wonder then that people call the India
Railways "Accident Express"? That is the
compliment that is paid to you by the common
people. You never come in contact with the
common people. You never travel third class.
You always travel in saloons and first class.
Though we have been elected to this House,
even then we sometimes travel by third class.
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You never know what
these new

they feel about
imposts. The Finance
Ministry has already announced a
number of new taxes. All put together it i
bound to set off a chain  reaction,
culminating  in  the rise in prices of all

types f commodities exceeding far beyond
the budget fixed by these imposts. 1 warn
the Government that these new taxes

might soon reach a point when they might
prove to be the last straw on the proverbial
camel's back. The Government ought to
listen to the voice of the teeming millions.
Every person has been made a victim to
your coercion. They may bear social
injustice meekly for som. time. But you
know the Indian history.  On the floor of
this House I would suggest you to take
all these factors into account. You are
harming the interest of the nation. You
are not advancing th, interests of the
nation. Therefore, whatever little I have put
before you you will kindly look info it and
see that when you reply to the debate you
announce something for the people to
remove their grievances. Thank you.

SHRI M. S. OBEROI (Bihar): With your
permission, I want a clarification. The hon.
Members have been addressing the Chair as
Madam. I think the correct parliamentary
word to use is 'Sir' because you have been
elected as Deputy Chairman.

THE DEPUTY CHAIRMAN: The hon.
Member may do as he pleases. Mr. Akbar
AH Khan, you will speak after lunch.

The House stands adjourned till 2-30 p.M.

The House then adjourned for
lunch at one of the clock.

The House reassembled after lunch at
half-past two of the clock, THE DEPUTY
CHAIRMAN in the Chair.
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Suri AKBAR ALI KHAN (Andhra
Pradesh): Madam Deputy Chairman, tne
mam question for consideration of this House
is whether the increase in the passenger fares
and in the freights that has been proposed
by the Railway Ministry  should have the
support of this House or not. I have been
listening with some interest to the speeches
so far made and they are all unanimous on one
point, namely, that there should be no increase
particularly so far as the third class passengers

are concerned. The first speaker
representing the Communist group, Shri
Ramamurti, recognised the need for

development and also the need for resources
but  he felt that there are other ways through
which this amount could be  found and
the way suggested by the Railway Ministry,
according to him, will not be in the interests of
the development of our economy on right
lines. Shri Gurupada Swamy
representing another group, also supported the
same idea but his theory was that he would also
have supported this levy but in view of certain
lapses on the part of the Railway Ministry, he
felt that there was no justification for such a
levy. The Leader representing the  Jan
Sangh also supported this view and he
further added that it would give rise to a chain
of action and reaction in prices and that it
was bound  to affect adversely our
economy. My friend, Dr. Sapru, for whom we
have great regard, also came out with a
very vehement speech condemning the increase
in the freight as well as in the passenger fare.
I have considered this matter in my own
humble way and have come to the conclusion
that I should support the measure in a
modified way. What that modified way is, I
will place before you a little later. ~ What we
have to  decide at present is that those friends
who have emphasised their opposition to
this levy have also said that in view of our
developing economy, in view  of our
developing industrialisation, in view of
the fact that there is a greater demand for
passenger traffic as well as goods traffic, we
have to
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[Shri Akbar Ali Khan.] develop our railway
system. We have to see that we increase our
lines. We have also to see that we double our
lines. We have also to see that the production
of the locomotives, wagons and coaches is
increased with greater rapidity. Otherwise, We
will not be able to meet the demand of the
developing economy. It is also agreed that
according to the recommendations of the Pay
Commission, we all feel that our workers, our
labourers, are entitled to a D.A. which will be
to the tune of Rs. 12 crores. There are no two
opinions about it. It is also demanded that so
far as amenities to the workers are concerned
regarding their privileges and Concessions, or
the repairs to the stock are concerned, there is
very urgent need that we should se. that our
workers do not strain themselves. An engine
driver should not be asked to do work for more
than 12 hours. Similarly, others in the
Railways should also have further concessiens
so far as leisure, rest and leave are concerned.
It is also agreed and it has been emphatically
stressed on all hands that the third class
passengers are not getting amenities which
they should get. The greater portion of the in-
come comes from the third class passengers
and even today the position is that they aTe
not getting their dues by way of rest and
comfort which are necessary for them. I ap-
preciate that effort is being made that so far as
sleeping accommodation and provision of
fans, etc. are concerned, something is being
done but certainly this does not touch even the
fringe of the problem and when we see the
third class passengers huddled together like
cattle, not even having sufficient air to breath
in, we feel that there is something seriously
wrong with our Railway Administration. We
have also to see that the shortage that we had
about the supply of wagons to the coal-mines
and to our steel industry is not there. Madam,
it is a strange chain of events that the Minister
who was in charge of steel and who gave
statements in
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a way implying that the Railways are not doing
their part well, is now saddled with that
responsibility and I am sure he must feel
double responsibility because he knows how
the industry has suffered or was likely to
suffer. As the Minister of Steel he charged the
Railway Ministry of not doing things which
should have been done. So now these are the
problems that we have to meet and the
question arises how to meet them. I quite
understand that there could be some economy
effected in administration. I could also
understand that by tightening the administra-
tion and seeing that there is not much of
ticketless travel we could improve the position.
I could also understand that by taking effective
measures regarding the new respsnsibility
which Parliament has placed on the shoulders
of the Railway Department, namely the
liability of a common carrier for goods instead
tof being a bailee, for which they have
provided Rs. 2 crores, and by having all these
things in mind, there could be some reduction
in expenditure. But I do not think that
reduction would be of a value sufficient to
meet the increasing demands of the Railways.
That is the problem. It is true that it will be
hard to increase any fare. It would be hard to
increase any freight. We do realise and we do
appreciate it and as representatives of the
people we do feel everyday that our people are
being taxed more and more. This morning, or
to be more correct, last evening, we had a
bomb-shell from our Finance Minister. Of
course, we will deal with that later on. We are
thankful that it has not been an atom bomb.

SHrRI SHEEL BHADRA YAIJEE (Bihar):
That is in the General Budget.

SHrRI AKBAR ALI KHAN: Yes, I am
coming to that. So far as the financial
proposals are concerned, we will not mix them
up with what we are now discussing.
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SHRIR. P. N. SINHA (Bihar): Or
tax our patience.

SHRI AKBAR ALI KHAN: I will try not to
do it. Now, the position, Madam, is this. With
all these plans for the development of the
country we have to provide measures and
tighten our belts. Therefore, even if there is
inconvenience, we have to bear it. If [ may be
permitted to say so, if these are the pains,
these are the pains of Mother India for the
birth of a healthy, strong and patriotic child.
These are the difficulties that we are facing.
Let us face them with the full realisation that
we want to face them and this is necessary for
our development.

Coming to the proposals of taxation here,
my own view is that so far as railway
travelling is concerned—and here my hon.
friends of the Communist Group will bear me
out—in the socialistic countries it is not
everybody who can travel. At least I can tell
my own experience of China. There in order
to travel you have got to get a permit and a
licence. You cannot go whenever you like as
we do here. I, countries like England and the
United States, it is a very expensive job and at
places in the U.S.A. rail fares are equal to air
fares.

SHRI PATIL PUTTAPPA (Mysore): It is
even higher.

SHRI AKBAR ALI KHAN: I am told in
certain cases it is even higher. Now we are to
have an increase in the passenger fares. I
would have agreed with my hon. friend if by
taxing the first class passengers alone the
requirements of the Railways could be met.
But that is not so and we know the break-up.
For first class passengers it will be about Rs.
2 crores and so far as the third class
passengers are concerned, it will be about Rs.
9 crores. So the problem will not be met by
only increasing the first class fares.
Therefore, 1

think, in view of the development of our
country, we may agree to the increase of fares
to this extent, and provided the Railway
Department takes all the measures necessary
to control its expenditure and to minimise its
expenditure and to increase efficiency in the
Department, we should not grudge this
increase.

THE DEPUTY CHAIRMAN: One minute
more.

SHRI AKBAR ALI KHAN: Is that all?
How much time are we allowed please?

THE
minutes.

DEPUTY CHAIRMAN: Fifteen

SHRI AKBAR ALI KHAN: I will finish in
another five minutes.

THE DEPUTY CHAIRMAN: There are
many more speakers.

SHrRi AKBAR ALI KHAN: As regards
freight, Madam; my own view is that so far as
food articles are concerned, this proposal
should be modified, just as there has been a
modification in the case of giving encourage-
ment for exports and in certain other respects.
Similarly, I feel that so far as food articles are
concerned, the proposal should be modified
and on the other things, these freights ma;
continue as proposed. In this way, the danger
that has been pointed out and to a certain
extent correctly too, that if the prices of food
articles go wup, that would create great
difficulty, would be avoided. As it is, we are at
the saturation point. So let us see that the
increase in the cost of taking food articles from
one place to another does not indirectly
increase the price of the food article itself. So I
would request the Railway Ministry to give
their serious thought to this matter and modify
their proposals to this extent and this will meet
fnany of the objections on this side of the
House and on the other side ¢ also.
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The other suggestion that I would like to
make is tnis. To increase efficiency, of course,
you have to tighten up your Research Section.
I hope you will do that and also tighten up
your Efficiency Bureau. Let Parliament know
at least twice a year, what has been the work
of the Research Section and what has been the
work of the Efficiency Bureau. These are very
important institutions. Let us make the best
use of them. We know how the Research
Section comprises so many things. I do not
have the time to go into the details and show
how we can improve operational efficiency by
research and so on.

The next thing that I would very strongly
suggest is that the new Minister should give
his serious thought to the problems of
reorganising the zonal areas. I think, Madam,
that these big zones do not add to the effi-
ciency of the Railway and if there are smaller
zones, I am sure the efficiency will improve
and many other things also will improve as we
desire them to do. In addition to this, I would
also say that you have to give your attention to
the backward areas or regions. I am not being
parochial. I think India is mine, whichever
part it is, and it has to be 'developed. But so
far the Railway Ministry has given much
stress and emphasis on the fact that where
there are industries, there lines should be
developed. I accept that. But at the same time,
I want those regions which are now develop-
ing and which are now getting industrialised
and now marching forward, should be looked
into and their needs should be met in an
effective manner.

Similarly, the reorganisation of our States
has brought in certain problems. Now We
have Maharashtra, Andhra Pradesh and so on
and the reorganisation has brought in prob-
lems so far as transport is concerned. Bearing
these in mind, you will have to take measures
which will meet the requirements of transport
and communications.

THE DEPUTY CHAIRMAN: Please wind
up.

SHRT AKBAR ALI KHAN: One word more
and I have done, Madam. Regarding Andhra
Pradesh, there are many suggestions and
proposals and I would not go into them. But I
would appeal that at least two proposals
which will not only develop industries in that
area in one State but as has been stated,
benefit projects in the other State also, should
be considered. There should be a broad gauge
line from Angole to Hyderabad via
Nagarjunasagar to be later extended by a
broad gauge line to Sir-pur Kaghaznagar in
Adilabad District. I will not dwell upon this at
any length but only say that you know that
Nagarjunasagar is there and it is a great
Buddhist centre. We also have a very big
reservoir there and there will be industries
also. So the needs of these industrial projects
and the requirements of a religious centre will
also be met if this line is given due
consideration and sanctioned. The other line is
a broad gauge line from Kothagudem to
Visakhapat-nam via Bhadrachalam with a link
between Bhadrachalam and Bailadilla which
is in Madhya Pradesh. These are the two lines
to which I would request the Railway
Ministry in the interests of the development of
that area to give due consideration.

I am much obliged to you, Madam, and
before I sit down I would say that I am not
one of those who think that this is a
commercial concern. It is a national
undertaking and I give full credit to all
beginning from the worker to the officer, to
the Railway Board and to the Minister that
they are managing fairly well this great
national industry and I am proud of them. But
they must not be complacent; they must see
that the new requirements and the new
demands are met with ability and efficiency.

Thank you.
THE DEPUTY CHAIRMAN: There being a

long list of speakers the House will git for
half an hour more till 5.30 this evening.
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Mr. R. P. N. Sinha. Please keep within
your time limit of 15 minutes.

SHrRI R. P. N. SINHA: Madam Deputy
Chairman, I feel hesitant to speak on the
Railway Budget today for the simple reason
that the Railway Ministry ha, undergone
change recently and I wonder whether the
present Railway Minister who has a reputa-
tion for efficiency has had sufficient time to
look into the affairs of this Department and
that of the white elephant of the Railway
Administration, the Railway Board. Neverthe-
less I thought it would not be putting him to
too much of a strain or embarrassment if I just
drew his attention to some of the facts that
have come out or have been revealed in the
Report of the last Public Accounts Committee
for Railways. I am sure that when he will
have the time to look into these matters
intimately, when he will have the time to
study that Report, he will have the same
feeling as the Prince of Denmark who when
he found that there was something very
seriously wrong with the Kingdom of
Denmark exclaimed:

"The time is out of joint;
O cursed spite,

That ever I was born to set
it right."

There are certain facts, Madam, 1 would
like to draw the attention of the House to, as
also to the Report of the last Public Accounts
Committee. It is a very tell-tale document.
Pirst of all, I will take the House to that big
scandal relating to the import of wooden
sleepers. I have here a summary of the Report
of the Committee of which I happen to be a
member. It is a very interesting story and I
won't take much time to relate it. Two cases
disclosing irregularities in the purchase of
wooden sleepers from the U.S.A. and
Australia were reported to the Committee last
year. In the first case sleepers worth about Rs.
65 lakhs were purchased from the U.S.A.
When the sleepers were laid in the track they
developed large
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longitudinal cracks after- they had been on the
line for about a month-It was also reported
that when the sleepers were spread and
exposed to the sun cracks developed within a
matters of hours. The India Supply Mission,
Washington, was asked to withhold payments
to the firm but they could not do so in view of
the terms of the agreement with the suppliers.
The terms (f the agreement were such that it
was not the responsibility of the suppliers to
refund the cost nor did it enable the Railway
Administration here to withhold the payment.
Thus an amount of Rs. 65 lakhs is locked up
in this transaction since August 1959. In July,
1961, the Public Accounts Committee were
informed that the legal aspects of the case
were under active consideration and a
settlement would be reached with the
suppliers at an early date but the progress
made does not appear to be encouraging.
Obviously, the inordinate delay in deciding
upon the line of action in this case might en-
tail the Railway into avoidable loss due to
deterioration of sleepers lying unused, due to
accidents like fire, and due to inability to
assess precisely the claim for damages
because of efflux of time.

With regard to imports from Australia—
this is the second case—sleepers of three
species which had not been approved in the
first instance were later accepted with some
reduction in price thereof. A clause was
inserted in the contract, outside the terms of
the tender notice, for acceptance of the
unapproved species on certain conditions. On
the basis of the evidence, the Public Accounts
Committee came to the conclusion that the
inclusion of even a conditional acceptance in
the contracts of the species which had been
excluded in the call for tenders was a conces-
sion t0 the suppliers. Because of this clause in
the contract the firm supplied sleepers of the
unapproved species in spite of protests from
the Indian Railway Officer in Australia. An-
other interesting feature of this deal
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[Shri R. P. N. Sinha.] with Australia was
that on 21st March, 1960, the Ministry of
Railways decided that in view of the clear
notice of non-acceptability of the sleepers
already given to the contractors, the sleepers
of the unapproved species could not be
accepted. The matter was, however,
reopened the same day —this is a serious
thing—on an enquiry from the Australian
High Commission and a decision was
conveyed on the 23rd March, 1960, that on
the basis of experience available in Australia
and actual observations made by Indian
inspectors, the species could be accepted for
use in India. The decision was changed
overnight and in this connection a very
interesting fact revealed was that the person
who was instructed to inspect the sleepers in
Australia—it came out—was a partner in the
firm of the suppliers. This is a very
interesting case and that is why I have
related it at length. There are so many other
cases which the Report of the Public
Accounts Committee discloses, like fraud by
travel agents, etc. but there is little time and I
would not like to go into them.

There is one interesting case to which I
would like to refer however. There was a
halt at a station and this halt was converted
into a crossing station at an estimated cost
of Rs. 3-97 lakhs. Later it was decided to
reconvert the crossing station into a halt.
This resulted in an avoidable expenditure of
Rs. 79,000.

There
like to point out to the
Minister and that is about delays in
taking action. The Public Accounts
Committee have repeatedly emphas'sed the
need for quick disposal of disciplinary
cases. But the position on the Railways
still appears to be far from satisfactory. In
one case an officer was considered to be
mainly responsible for a big loss  of about
Rs. 3 lakhs and disciplinary action was
proposed to be taken against h'm five years
after the retirement of the officer. The
matter was  kept

is only one more thing I would
hon. Deputy

hannigg fire for such a long time. These are
the facts that would 6how what amount of
inefficiency and carelessness ther, is in the
Railway Administration and that is why I iaid
in the beginning that our new Railway
Minister will And it rather difficult to clean
the Augean Stable which he has been called
upon to do. This is about a few of the scandals
revealed in the Report of the Public Accounts
Committee.

Now, I will not take the House to the
innumerable cases of accident® resulting in
casualties and all that. We all know them only
too well.

But there are two things which I would like
the hon. Deputy Minister to note. One is about
departmental catering. Members of
Parliament, as you will perhaps remember,
have been crying hoarse for the 1a9t couple of
years about it and instead of improving
matters things have probably reached the
lowest depths of deterioration. The other day I
was coming and with me there was a friend.
He had his meals at Moghulsarai station from
the departmental catering and after a while he
developed nausea. And this is not a rare case;
many people have told me like this.

st srewE anit ;. agd e fear
g

SHRIR. P. N. SINHA: He did not belong
to the forward bloc.

Another point I would like to mention is about
the dirty state of things so far as
compartments—first, second and  air-
conditioned compartments— are concerned.
About this also about a year back I put some
questions and I got some very unsatisfactory
answers from the then Railway Minister. I
hope that in the new set up thing, our Railway
Administration will, 3 P.M. ithout increasing
the railway fares, without their charging a
higher amount for air-conditioned journey, be
able to provide better ameni-
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ties, better accommodation and cleaner
coaches, as is done in other countries

These are some of the things that I wanted
to draw the attention of the hon. Deputy
Minister to. About the increase in railway
fares and freight, my friend, Mr. Akbar Ali
Khan, has just now spoken and so many other
Members have also disapproved of the
proposal. If only the Railway Administration
is able to plug the holes of wastefulness in its
departments, as revealed in the Report to
which I have just referred, it will not be
necessary to increase the fares.

SHRI AKBAR ALI KHAN: How much do
you think they will save by plugging the
holes?

SHRI R. P. N. SINHA: Crores. You have
seen that in one case we were losing about a
crore of rupees. Therefore, instead of
increasing the fares and increasing the freight,
it would be advisable to go into the matter of
economising things and try to stop the
wastefulness that is rampant in the
department. Som, of the Members in this
House and also in the other House have
proposed that a high-powered commission
should be constituted to go into the whole
matter of Railway Administration. Now, the
Railway Administration has had a long life.
Also, they have had to face a lot of public
criticism in the press and in Parliament. It is
high time that a commission of this nature is
constituted, so that it can go into these
matters. The constitution of such a
commission would not necessarily mean that
things are awfully bad in the Railway
Administration. It is only just to find out what
better methods could be evolved to avoid
wastefulness and increase the efficiency of the
Railways. I hope the Railway Minister w’ll
not fight shy to accept this suggestion.

Thank you.
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SHRI A. D. MANI (Madhya Pradesh) :
Madam Deputy Chairman, ma> I begin my
observations on the Railway Budget with the
prefatory remark that the Railway Minister
should be congratulated on the presentation of
the Budget and on hu very talented case to
raise Rs. 22 crores for the Development Fund.
But as this talented case involves the raising
of passenger fares—which means that the
ordinary man is going to be mulcted—it is
appropriate that we should now review the
performance of the Railways. I agree with the
hon. Member, Shri Akbar Ali Khan, that the
Railways have done well, but they can very
well do better and I think the question of the
efficiency of operation of the railways should
be taken in hand immediately because it is
possible for the Government to secure the
necessary economies in administration itself
which will obviate the need for raising
passenger fares and for revising the freight
rate structure.

I would like to draw the attention of the
House to the Review of Accidents on Indian
Government Railways—1960-61. On page 9
the number of accidents that took place has
been listed. The number of accidents is 1545
and out of these 1035 accidents were due to
the failure of the railway staff. And among
these accidents there were 129 collisions,
which means that there must have been loss of
life. The number of accidents, which is in-
creasing every day, goes to show that there
has been a gradual let down in the efficiency
of the Railway Administration. This very
interesting document, the Report of the
Railway Board on Indian Railways—1960-61,
Volume II, contains revealing figures about
the operation of certain Railways. There are
certain N.G. railways which are run by private
companies

SHRI AKBAR ALI KHAN: They 'have
appointed a Committee under Dr. Kunzru.

SHRI A. D. MANI: I am going into the
question of efficiency itself. There
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are certain Railways which are still operated
by private concerns like Martin Burns and the
Barsi Light Railway. These Railways have
done very well, while some Railways run on
NG lines show a very poor performance in
respect of the relation of working expenses to
gross traffic receipts. This only shows that
while we have been increasing the burden on
the Railways in the matter of emoluments of
staff, there has been no corresponding increase
in the efficiency of railway operation. I want
to say further that the Government should now
enquire into certain matters connected with
the efficiency of operation, namely, the
question of regrouping of Railways. You have
th, Southern Railway located in Madras
having jurisdiction up to Kuruduwadi and
Ghorpuri near Poona. It is not possible for the
Railway to effectively supervise the working
of such remote lines. I am not suggesting that
more regrouping should be done, but the
Railways should prepare themselves for the
heavy movement of steel and coal traffic in
the Third Plan which calls for rethinking on
the regrouping of railways. Compact units are
better from the point of view of management
and operation and it may be necessary for the
Railways to locate their zonal railways in
Nagpur which will supervise the traffic
coming from Bhilai and the coal traffic from
Chhin-dwara in the Central India fields.

Further, there is the question of metre
gauge railways and narrow gauge railways,
which are all connected with the problem of
efficiency. I believe about 50 per cent of the
lines are broad gauge and 50 per cent are
metre gauge lines. Surprisingly enough among
the figures given by the Railway Ministry in
the volume sup-lied to us there are no figures
relating to the wagon and rolling stock
position on th, narrow gauge and metre gauge
lines. There is a widespread belief that the
Railway Ministry itself is getting tired of these
narrow gauge and metr, gauge lines,

where the cost of operation is very high and
th, lines are really being run at a loss today. It
is time for the Government to conduct a full-
fledged enquiry into the working of the nar-
row gauge and metre gauge lines. If some of
th, lines are not paying, it is better to close
them down and leave them for road transport
to step into the gap and serve the need; of the
public. I suggest that the hon. Minister in his
reply might give the House the figures of
operation in respect of narrow gauge and
metre gauge lines because I have not been
able to find out from the figures supplied what
exactly is the position of these two lines in
respect of railway finance.

Further, there are revealing figures about
the efficiency of operation of the Railways
themselves, of the various zonal railways. For
example, in the Central Railway, the traffic
earnings for the year ended wer, 94.95 crores
and the expenses were Rs. 56 crores. Very
good performance. On the Eastern Railway
the traffic receipts came to Rs. 74.81 crores
and the working expenses to Rs. 49 crores. On
the Northern Railway the performance was
equally good. But in respect of the North
Eastern Railway, which runs through U.P., the
traffic earnings were Rs. 24.42 crores and the
working expenses came to Rs. 22.9 crores.
Why is there so much difference between one
railway and another? And I am told that the
North Eastern Railway is an area of tickletless
travel and my hon. friend, Mr. Akbar Ali
Khan. .,

SHRI SHEEL BHADRA YAJEE: Question.

SHRI A. D. MANI: In any case, there have
been many complaints about tickletless travel
from the Gorakhpur area. They are published
in the press, whatever the reason may be.

SHRI SHAH NAWAZ KHAN: The reason
is that the whole of the North Eastern Railway
is a metre gauge railway.
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SHRI A. D. MANI: That only underlines my
point that you should conduct an enquiry now
on the working of the metre gauge and narrow
gauge lines. If fifty per cent of the lines are
not working on a profit, you better turn them
into broad gauge, or have road transport to
meet the needs of the public. Now, I would
like a statement from the Minister why there is
so much of difference between one railway
and another in respect of cost of operation.
There have been many complaints that there is
too much of centralisation of control in the
Railway Board and that the efficiency of the
railway systems will improve if there is a
decentralisation of control and if the General
Managers are given the powers to take
decisions on behalf of the Railway Board. I
would like the hon. Railway Minister to
mention to us what steps have been taken to
decentralise control so that the zonal systems
can function with efficiency.

There is one other matter I would like to
mention about the efficiency of the railways,
and that is the recent Supreme Court decision
relating to promotions also being reserved on
the basis that backward classes should be
encouraged seems to have affected the
efficiency of the railways at certain levels. I
am not one of those who believe that
backward classes should be kept back.

AN HON. MEMBER: Scheduled Castes.

SHRI A. D. MANI: Yes, Scheduled Castes. 1
am not suggesting that Scheduled Caste
people should not be given adequate
opportunities for coming up to responsible
positions. But the railways are a technical
matter, and I would like a statement from
Government that as far as the railways are
concerned they will give the highest priority
to merit and not to any other consideration. If
a collision takes place and people are killed, it
is no satisfaction to the public to be told that
the Supreme Court judgement had been
honoured and that the peopl.
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who have been bereaved should take it as one
of the steps to improve the backward classes
of the community. I would, therefore, suggest
that the Government should come out with a
clear statement of policy to reassure
railwaymen that merit will receive the greatest
consideration at the hands of Government.

Madam, I would like to raise a question
about the Research and  Standards
Organisation about whose work we have been
supplied brochures along with the budget
papers. This organisation under the Railway
Board, if I may say so, has done extremely
well, and the fact that the Suri transmission
has been taken over by foreign countries for
experimentation is a tribute to our engineers.
But there are reports current that some of the
wagons built according to the design of the
Research and Standards Organisation are not
functioning well, and they have been
responsible for many derailments. One of th,
reasons why coal traffic is not going at the
speed expected is due to the fact that the Bobs
type wagon which has been designed by this
organisation is capable of producing
derailments on account of its design. It has
been said that the stage has been reached .. .
(Interruption) But we would like to have a
statement from the Railway Minister on this
matter. The Bobs type wagons have been
withdrawn. There is a shortage of wagons.
The Railway Ministry throws the blame ©n
the Steel Ministry. But the Bobs type wagons
are not on the lines because they are producing
derailments. I would like to have a statement
from the Government on the facts of the case.

Madam, there is one other factor about this
Research and Standards Organisation which I
would like to mention, and that is that this
organisation now is being run by most capable
young men who have been turned out by the
Jamalpur Institute. The Jamalpur Institute has
been doing vary



465 Budget (Railways), 1962-63—[ RAJYA SABHA ] General Discussion 466

well and has produced very good engineers,
but for design engineering it is necessary that
special qualifications ar, stipulated for those
who are admitted to this organisation. There
was a Committee appointed by the Railway
Board on the Railway Technical Training
Schools, and they submitted a report that men
who have taken a graduate's degree in a
university have a wider perspective in the
matter of designs, and I would suggest to the
Railway Minister that as far as the designs
organisation is concerned, there should be a
stipulation that the design engineers must
have la very wide perspective and must have a
full-fledged university education plus an
engineering qualification. The Committee
itself mentioned the advantages of such a
perspective. Further it is necessary that we
should have foreign technical personnel
associated with this organisation so that we
have the benefit of the experience of other
countries. I am not running down the work
done by this organisation. As I said, the
organisation has done very well, but to
improve the quality of its work and to see that
the BOBS type wagons are not produced it is
essential that we should have also foreign
technical collaboration with us at the
designing stage.

Madam, the Budget papers have spoken
about diesel traction, and there is a factory at
Banara; which is going to produce diesel
locomotives. I know that in the United States
the railways have gone over to diesel traction.
I have travelled on some of those trains, and
they go at about 80 miles an hour. I do not
know whether our track can stand a speed of
80 miles an hour. In any case there are far too
many collisions for our trains to attempt that
speed on our lines. But then diesel traction
raises certain complicated points. A diesel
locomotive has got to be maintained as a
motor car. If there is some defect in the
carburettor, then the motor car breaks down
on the road, and similarly in respect of diesel
trac-

tion, unless the maintenance is perfect it is not
possible to avoid stoppages of its working on
th, rail road. Further, diesel traction depends
on a continuous and ready availability of
crude oil. If the hon. Railway Minister is
depending on his colleague, the hon. Minister
of Oil, for crude oil, I would rather ask him to
go slow and take a very cautious step. We do
not know what crude oil we are going to get
from our refineries, and we do not want to
depend very heavily on foreign supplies for
crude oil because in an emergency thos,
supplies may be cut off. I would, therefore,
like to ask the Railway Minister on what lines
he expects dieselisation to be attempted by th,
railways. If they are confined only to the
cities, they will be meeting a long-felt want
because on short runs diesel locomotives have
been found to be very useful.

THE DEPUTY CHAIRMAN: You have got
three minutes more.

SHRI A. D. MANI: I shall finish in three
minutes.

Now I would like to mention about railway
fares. There has been a good deal of protest in
this House, and 1 join the protest, that the
Railway Minister is trying to mulct the
public. The public cannot stand the railway
fares. I might say from the figures supplied
that the cost of operation has gone up and it is
necessary for the railways to meet it. But |
would like them to adopt a different concept
of railway finance, namely, to treat each unit
as an individual un't. On broad gauges the
cost of operation was very low. Let the
travellers who go on the broad gauges not
have an increase in the passenger fares. The
narrow gauge lines and the metre gauge lines
are the most expensive lines. Increase the fare
on those lines and let the traffic go to the
roads.

AN HoN MEMBER: There will be
discrimination. (Interruption).
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SHRI A. D. MANI* I would ask the
Railway Minister to see the figures in
volume II. Martin Burns' Barsi Light
Railway have done much better than his
railways. Why?

AN HoN. MEMBER: So many people
travel on the roof ...

SHRI A. D. MANI: There are so many
people at the top in the Railway Board
here. (Interruptions). When it is a
question of raising, put it on economic
ground. You treat railways as different
units. But 1 would not like to have any
rise at all. I would rather suggest to the
Railway Minister that in respect of the
coal traffic there is a very clear case for
seeing that the coal industry bears at least
the cost of transport now that they are
getting it on a concessional basis, and
coal occupies a very substantial portion
of the goods traffic in the country. Why
not increase the tax on it so that the
industry, which has legitimately got to
bear it, should bear it. I would like , new
approach to be tried in regard to railway-
fares. As I said, let the railways try to
treat it on a regional basis or a zonal basis
and see the cost of operation.

Madam, I would like to make only one
remark about railway catering about
which there have been protests. The
prices have gone up, and recently an
advertisement was inserted in a paper
calling for tenders for dalmoth and
jelapis. If the State cannot run
departmental catering successfully, let
them hand it over to the private vendor
who does the job better and whose
products the public like much more than
the poor, miserable stuff served by the
railway stalls. Thank you.

SiAfl I AgE (IOY TAW)
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SHRI  SITARAM  JAIPURIA  (Uttar
Pradesh): Madam Deputy Chairman, this is
my first opportunity to address this august
House, and being a new Member I look
forward to receiving your guidance and

assistance and also that of the hon. Members
of this House.

I have read with attention the speech of the
Railway Minister and carefully heard the
speeches of the Members of this House, and I
venture to pu*. forward my views on this
matter. Madam, I feel that one of the most
important points that needs consideration that
the railways must plan ahead and anticipate
the demand in such a manner that some
surplus capacity is left. Undoubtedly they try
to meet the demand as and when it arises, but
my point is that the demand should be
anticipated on a liberal scale. There will be no
harm if a certain surplus capacity is left be-
cause, undoubtedly, all will agree that
transport facilities are among those
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things which help not only the industrial
growth of a country, but also raise the very
living standards of the people by making
sufficient transport available for industrial
growth. In fact, I am reminded of an example.
When sugar was decontrolled, at one time in a
certain region the prices were very high, but
when blocks of rakes of train went there, the
prices were brought d®*" immediately. Why I
am saying this is only to emphasise the point,
Madam, that regular transport availability
tends to keep the price level always at a steady
level and at a reasonable level all over the
country. I quite agree that there is shortage of
finance for the development plans of the
railways. Here I would submit and very
humbly submit, Madam, that it is necessary
that the expenditure in the railways should be
so regulated that, firstly, the tracks, where they
are single, are doubled, that yards are
improved, rather than that money is sometimes
spent on such items as can be delayed or post-
poned for a certain period of time. When I am
suggesting this, Madam, I have in view the
construction of certain railway stations. I refer
not only to the new constructions that have
been taken in hand but also to the remodelling
of certain stations. If the same amount of
money could have been spent, say on more
yards and more tracks, I am sure the condition
would have improved and improved
considerably. Undoubtedly, there is need for
improvement of overall operating efficiency of
the railways. During 1960-61 the railways
programmed to carry 162 million tons of
originating traffic. But as against that they
carried only 154 million tons. This is
explained by the Railway Ministry 'by stating
that it Is mainly because of the fact that there
was less production of steel plants than
envisaged and also that there was a loss of 3
million tons as a result of a partial strike by
Central Government employees. I do not know
whether it was a matter to be regretted by the
railways or it was a boon
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in disguise. Had this 8 million tons also
been offered to the railways I just do not
know what would have been the situation.
How far the railways have been able to meet
the demand is already a well-known fact.
The shortage of wagons has been felt by
everyone. In fact, the target of goods traffic
which has been fixed for the end of the
Third Plan is 245 million tons. I venture to
suggest to the hon. Minister for Railways
that it is not sufficient. Looking to the trends
of industrial production, I find (hat it
showed a rise of 12-1 per cent, in

1960 over 1959, and also that during the
first ten months of 1961 it showed a rise of
7'7 per cent, compared to 1960. This
lower percentage rise in

1961 was, of course, due to shortage of raw
materials.

Just to give you an example of the lack of
transport facilities to the extent required may I
refer to the commodity of coal? This question
has already been dealt with by some of the
hon. Members. Madam it is a well-known fact
that the Bengal and Bihar coal fields produce
nearly 80 per cent. of the country's total coal
production and here the requirement of
wagons every day is to the extent of 6,150
wagons. You will be surprised to know that
the total actual loadings in these fields in the
year 1961 was only 4.768-6 wagons per day.
Not only that, Madam. In the year 1962, in the
month of January, it has been still less; it was
4,731 wagons. I just do not know, if this state
of affairs continues, how the industries are
going to run. In this connection I desire to
refer to a speech of the Chief Minister of U.P.
very recently delivered, ; where he mentioned
that the coal quota of the State had been
reduced to 2,226 wagons as against 2,996 with
effect from the 1st of May. This would make
the situation all the more grave. It is a well-
known fact that U.P., my home State, is an
industrial-1 ly backward State, and if this
situa-1 tionis allowed to continue, it will
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aggravate the situation still further. In fact,
not only the overall quotas have been reduced
but xi has been done in case of certain
industries like edible oils also, which were
formerly the responsibility of the Central
Government. This former Union quota has
now been made a State responsibility. Coal is
not a commodity, Madam, which can be
produced in every State. It can only be
brought from the producing States and I very
humbly suggest that special efforts should be
made to meet the demand. If the situation
does not improve, not only will there be loss
of production but there might also be closure
of mills and factories. In Ahmedabad, some
tim, ago, the textile industry forced a closure.
Loss of production means inflation and other
tendencies, tendencies which none of us in
this House would ever like to see grow. In
fact, if I may submit, Madam, in the 35 per
cent, rise in prices at the and of the last Plan
due to inflationary factors, inadequacy of
transport had a major share.

The question of freight rates and passenger
fares has already been dealt with by a large
number of hon. Members of this House. It is
said that this increase will give a yield of Rs.
2126 crores and it has been justified by the
hon. Minister on the ground that the Railway
Freight Structure Enquiry Committee and the
Committee on Transport Policy and Co-
ordination recommended it. I beg to submit
that the recommendation of the latter
committee was that the existing difference
between the lowest and the highest freight
rates should be brought down. In fact, the
officii assertion that th, overall efi*-.y will be
negligible is not correct to my mind. I feel
that the impact of this increase on railway
freights and also passenger fares will mean a
tremendous amount of strain on the resources
of the country.

There is one point more, Madam, which I
should like to raise, and that is about the
question of exports. 1 feel that  this
enhancement in  the
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freight rates is bound to affect our exports to a
great extent. I need not over-emphasise the
need for exports; it has already been well
recognised in every quarter that export is a
must for us, that we must have exports in
order to have a favourable balance of trade
and favourable foreign exchange earning. I
wish to refer here, for the consideration of the
hon. Minister, to the Mudaliar Committee
Report. The recommendation of the Mudaliar
Committee is for the grant of a general rebate
of 25 per cent, on all goods put on board. This
has not been accepted so far by the Govern-
ment. [ am quite appreciative of the fact that
certain concessions have been given to certain
goods that are being exported. But my
submission, Madam, is that this has been
done on a selective basis. The Mudaliar
Committee's recommendation should have
been accepted. I may also submit that
acceptance of this recommendation will not
mean any great financial strain on the
Railways because, after all, the freight on
exports is a very small percentage of the total.
But this concession will undoubtedly help not
only the industry but everybody in the
country because the country will thus earn
more foreign exchange, something which
every one of us would like to have at a
reasonable cost.

Before I finish, Madam, I should like to
touch upon one more point, that is, about the
monopolistic position that the Railways enjoy
vis-a-vis other modes of transport. Judging
from the gross inadequacy of rail transport, I
feel that other modes of transport like road
transport, also need encouragement. It is also
a well-known fact, Madam, that since 1939
the position has been otherwise. All sorts of
restrictions have been placed, financial and
administrative, on road transport. The point
that has been argued by the Railway
Administration times out of number has been
that competition between road transport and
Railways would militate ~against the
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public service obligation of the Railways
because the rate structure is based not on the
cost of service but on the principle of what the
traffic will bear. I agree with that contention
of the railway officials. But I would humbly
suggest that it is not only the question of
competition between the two modes of
transport which needs consideration but that
the interest of the users should also be taken
into consideration, a point which has been
emphasised by the Masani Committee.

There is one point more which I might refer
in connection with coal, and that is about the
brick kilns. There was a time when one could
buy bricks at a reasonable price with or
without permit for coal. Then came a time
when you could buy bricks at a cheaper price
if you produced a permit for coal. Now a time
has come when unless and until coal arrives
on the spot at the brick kiln, the brick kiln
owners are not prepared to consider giving
you bricks at any reasonable price. Why I am
submitting this is because of the fact that this
high price of bricks will upset all our esti-
mates for construction thai has been planned
all over the country. I would, therefore, most
humbly and respectfully submit. Madam, that
this is a point that the hon. Minister for Rail-
ways has to consider.

Railways largest national asset.
They  represent
rupees capital-at-large, and undoubtedly every
one of us is most eager to see that its operation
is j efficient and that the larger interests j of
the nation are served by this great j
undertaking.  All our good wishes are |
towards the fulfilment of that object, il am so
glad that the hon.  Minister, who has recently
taken over this portfolio and is fully alive to the
situation and who has always taken great in- ;
terest in the country's well-being and I has
served the nation to the best of 1 his ability.
will also  give to this problem, which is
weighing on  the !

arc our

more than 1,520 crores of

mind of everyone of us, his full consideration.
Let me hope that the Railways will be looked
after by him with a great measure of success
in the larger interest of the nation and the
country.
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SHRI PATIL PUTTAPPA: Madam Deputy
Chairman, in that great Shakespearian play
Hamlet the Queen addresses the Prince of
Denmark who was greatly overcome by grief
as "son" and he retorts back: "Yes, Madam, |
am too much in the sun." Whether Hamlet
was too much in the sun or not, the Railway
Minister is now too much in the sun. He de-
serves all our sympathy and support. He has
taken over the Railways after a great
reputation as an administrator of exceptional
ability. But he has to tax and the man who
levies taxes is not liked by anybody. Unlike
the proverbial lover who has the sympathy of
the whole world, the person who levies taxes
is not liked by anybody. However, if we want
to have the pipe played, we must pay the
piper. I can say this much that two things are
inevitable in life, namely, death and taxes. No
on, can of course, avoid them.

Our Railways since our independence have
been subjected to great stresses and strains
and they have been carrying on in their limited
field remarkably well. There has been a good
deal of criticism in this Hon e— whether the
Railways themselves are responsible for them
or not, I don't know—about these accidents.
Of course” nobody likes to have accidents.
But much as I may desire along with my hon.
friend, Prof. Ruthnaswamy,

i that all accidents should be avoided, they are
after all accidents and they
I come without giving any notice.
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In this country the railway passenger has
been a victim for a long time. He wants a large
number of amenities. They cannot be called
comforts, they are bare necessities, like water,
light, sanitation and so on. But even these have
been denied to him for a long time. He may be
compared to the proverbial Indian house wife
who never complains. He has a spirit of ac-
quiescence and accommodation which has no
parallel. If he makes hi; demands felt, they
must be attended to. 1 do not mean to say that
administration is too callous to look after his
interests. But in a developing economy the
Railways are just part of our national life and
they may not be 100 per cent what they should
be. I may point out that in our country there
are about 2,500 railway stations still without
light, still without sanitation, still without
raised platforms. These have got to be attended
to. These cannot be termed comforts. These
are just necessities which must be attended to
urgently and with speed.

There is another thing which comes to the
notice of everybody who travel; that there is
very little movement in in our trains. Once
our dear Home Minister had paid a visit to
Mysore. He wa; then the Railway Minister
and he was travelling from Sholapur to
Gadag. Of course, the train was moving, but
he felt the train was not moving at all. That is
not something peculiar to that one particular
line. There are many line; in the country
where the speed of the train is not noticeable
at all.

As for delays of trains, conditions are still
reminiscent of the British days. In the old
Central Assembly Mr. Anantasayanam
Ayyangar who was a member was once
complaining about the delay in the running of
the Grand Trunk Express from Madras to
Delhi. It was always late and it never reached
the destination in time. He told the House that
a love-lorn youth wanted to commit suicide
and he fell on the rails and waited for this

train, but ultimately he died of hun-
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ger. Things might have improved a little bit
now, but there are still long delays and these
cannot be tolerated Things have got to be
improved. Th* speed between various stations
varies from 8 to 20 miles. even in these days
of speedy locomotion. This cannot be termed
locomotion and we have to improve the speed
of our trains. To improve their speed we have
to improve our track, we have to strengthen the
bridges and we may possibly have to electrify
the traction. Whether we should have steam
traction, diesel traction or electric traction, has
to be decided first and proper priorities set
according to what is best for the country and
for the requirements of our Railways. My hon.
friend, Mr. Mani, suggested that diesel traction
svas no good. In that case Government should
enquire, if diesel was no gooa and steam
cannot serve our purposes, whether we should
not go in for electrification. The target in the
Second Five Year Plan for electrification of
lines was in the neighbourhood of 1,500 miles.
But I am afraid that this plan target has not
been reached. We may possibly have
electrified about 600 miles of railway track.
This is not a matter for us to be satisfied at all.

There are many bottlenecks in passenger
movements and in wagon movement. But the
biggest bottleneck which has not yet been fully
taken into consideration is the operational
bottleneck. That operational bottleneck has got
to be removed if our Railways are to serve any
useful purpose. For instance, there has been a
great deal of centralisation which is causing all
these troubles. In various regions Railway
Divisions have been created and they have
been there since the last forty or fifty years
without any revision. Since they have been
created there has been a great increase in
workload which must be taken into
consideration if we are to have operational
efficiency in the Railways. The time has come
to make a drastic change in regard to the
demarcation of these Divisions.
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Railways, I am sure, have got Design
Sections, where they design wagons and
coaches but I do not think they have got an
Operational Research Division which is
greatly required if we are to tackle
operational bottleneck in the Administration
of  Railways. The  workload has
tremendously increased and this matter does
not brook any delay.

The other thing that I want to impress on
the Railway  Administration is that they
should resort to perspective planning. They
should not merely take into consideration
this year, the next year or the year after the
next but they should think in terms of 5, 10 or
15 years and plan ahead. The time has come
for the Planning Commission to see whether
the targets fixed for the Railways are
being achieved. If they have not been achie-
ved, they should find out the reasons that
stand in the way and the necessary remedies
must be found out.  This perspective
planning would give the Railways the
necessary outlook so that they could develop
on proper lines and hold out an assurance
for  efficient running. We are in the first
year of the Third Five  Year Plan. At the
end of this Plan due to increased production
our developing economy would necessitate the
movement of goods on a gigantic  scale. I
do not know whether the Railway
Administration is aware of the task to which it
has got to address itself. Possibly after five
years we may have 100 million tonnes more
of goods to be transported On our Railways.
I do not know whether the Railway
Adminstration is aware of this. It is time
that they planned ahead so that the
Railways could work with greater efficiency.

THE DEPUTY CHAIRMAN: Two
minutes more.

Surr  PATIL PUTTAPPA: There is
another point I want to bring to the notice of
the Railway Administration. New lines are
being constructed in this or in that part of the
country. I would particularly mention the
Hassap--

Mangalore line. The Railway Admi-
nistration knows full well that metre gauge
is not paying as much as the broad gauge
line. If that be the case

I my humble suggestion to this House is that
instead of metre gauge line being

' laid between Hassan and Mangalore, they
should go in for a broad gauge line ultimately
connecting it to Bangalore. Bangalore being
one of our important cities, being the
Capital  of Mysore State and also being a
place where important  defence industries
are set up, it is better that Bangalore, is linked
up by this broad gauge line. I would also
suggest that a  broad gauge link be
established between Guntakal and
Bangalore so that Bangalore would be
connected with the rest of India.  To carry
more traffic from Hospet and Sandur to
Madras they propose to lay a broad gauge
line from Hospet to Guntakal. After all,
Hospet is not far away from Hubli in the
Southern  Railway. This line from
Guntakal to Hospet may please be extended
to Hubli so that when due to persuasion
from Maharashtra and in the light of the
requirements of that area the Railway
Administration puts in a broad gauge line
from Poona to Miraj that could be extended
to Hubli so that the whole of that area
may be interlinked with the rest of India.

I would also like to impress on this House
that there is a small metre gauge line from
Sagara to Talguppa in Mysore State
connecting thje Shera-vati Valley Project. It
is only about nine miles and the Railway
Administration feels that there is not
adequate traffic there and that it should be
dismantled. My humble suggestion to the
House is this that instead of dismantling that
line, it should be extended up to Karwar so
that Karwar ma, be interlinked and the ore
traffic could flow smoothly to that port.

I would also like to make a suggestion
that since Rajasthan is very near to our
friend across the border, Pakistan, line from
Jaisalmer to Jaipur has
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to be constructed so that we can improve our
defences in that sector of the country.

Lastly, there has been a great deal of
criticism about air-conditioning. Those who
are in a po.ition to pay for these super-
coaches, let them pay but my humble
suggestion to them is that air conditioning
should be introduced in third class coaches. If
that is dom”, the poor humble master from
whom we all derive our authority would be
very much pleased and would say that hi;
representatives are doing something in his
favour. Therefore I would with all humility
suggest to this House that air conditioning be
introduced in third clas; coaches arjd
electrification of the track be intensified as
early as possible.

With these words, Madam, I conclude.

SHrRi EBRAHIM SULAIMAN  SAIT
(Kerala): Madam Deputy Chairman, I rise to
take part in this discussion on the Railway
Budget and I am thankful to you, Madam, for
giving m, this opportunity to express my

views o, the subject. At the very
[THE VICE-CHAIRMAN (DR. A. SUBBA
RAO) in the Chair.]

outset I would very much like to welcome our
new Railway Minister, Sardar Swaran Singh
who has taken up this great and arduous task
of seeing that this greatest national asset, that
is the Railways, work with more and more
efficiency to the satisfaction of the common
man and to the advantage of our country as a
whole. I earnestly hope that with his ability
and talent he will build up the Railways as the
pride of the nation. Mr. Vice-Chairman, Sir, it
is needless for me to point out here as
everyone knows it— that the Railways are our
great national undertaking and it is the
Railways which have during the last century
contributed greatly to the consolidation of the
sense of national unity and economic
development in this country. It is,
therefore, I demand,
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Sir, that the Railways'must not be looked
upon, as my learned friend” Mr. Sapru, rightly
pointed out yesterday, from the point of view
of profit-making alone, but there should be a
human approach to the whole problem from
the national point of view, where not only the
interest of the workers is safeguarded, but also
the facilities, amenities and the comfort of the
common man should be the predominant ideal
of the Railway Administration. Permit me to
point out with all emphasis that the Railways
earn their income not so much from the air
conditioned or first class passengers—for
whose amenities more consideration is
given—but the bulk of the income derived by
the Railways comes from the Third Class
passengers. And it is to the comfort and
necessities of these Third Class passengers
that the Railway Administration, I regret to
say, pays very little attention. On the other
hand, they are being demanded to pay more
and more, but basic facilities and amenities are
not provided for them by the Railway Ad-
ministration

Sir, I am not one of those who criticise
everything and can see nothing good
anywhere. I admit that there are certain good
features in the Railway Budget that has been
presented to this House. There have been
developments in the various fields of activity.
The manufacture of electric and diesel
locomotives is really an achievement worthy
to be proud of. We have got thousands of
miles of new track. There has been an increase
of fifty per cent in the acquirement of wagons.
The Railways have been able to handle an
increase of 20 percent, in passenger traffic
during the Second Five Year Plan. All this is
good. I have great appreciation for all this and
I congratulate the Railway Ministry on all
these achievements. But my point is that all
this is not sufficient ,nd it is not adequate for
this great country, with its huge population
marching ahead with the ideal of a socialist
pattern of society. Together with this, what
has  shocked
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[Shri Ebrahim Salaiman Sait.] the nation
and has made the travelling public deeply
anxious i; the fact of the numerous accidents,
minor ana major, since last year, causing
untold damage and hardship to the lives of
hundreds of men and women in our country.
These accidents go to prove that something is
wrong somewhere and al:o go to establish the
inefficiency of the railway department. This
black mark on the Railway Administration has
to be removed and the matter has to be taken
up very sincerely and earnestly so that railway
travel in the country could be made not only
better but also safer for the people living in
this great land.

Sir, we today have railway lines spread out
throughout the length and breadth of the
country. But here again in certain areas there is
concentration of railway lines and on the other
hand, certain areas which are really backward
and deserve more attention are neglected. It
was only yesterday that my learned friend, Mr.
Gurupada Swamy, pointed out that in this
neglect the South comes foremost. As far as
my State of Kerala is concerned, conditions
there ar, still worse. It is really surprising that
in these days of progress and developments
ther, are vast areas in my State of Kerala
which have got no means of communication at
all. The Ernad area in th, Malabar district
lacks facilities of communication which keeps
this area perpetually backward. The people of
this State, the house should understand, have
been suffering due to this great drawback. As
you are all aware, literacy is the highest in my
State of Kerala. But with this literacy there is
also the acut, problem of unemployment. This
is because no industries are located there and
no development projects ar, started there just
because there are no communication facilities.
There are no railway lines. For example, all of
you must have heard that AMepnev is one of
the  important cities in the old
TravancorejCochin area, which was once a
very flourishing business and

494

industrial centre.  But now the conditions
there are deteriorating just because of the
lack of communication facilities  and
railway lines. So also; is the .ase in the
Ernad area of Malabar District which has
no rail connection directly with Calicut,
the industrial city of Malabar and Feroke, the
timber yard of the South. Therefore, 1
demand most emphatically that the
Railway = Administration should give more
attention and immediate attention to the
construction of railway lines connecting
Kayamku-j lam with Alleppey and also
connert-1 ing Feroke with Ponnani. This
will I go a long way in solving the miseries }
of the people living in this area and ! in
solving th, unemployment problem ! there.

j I cannot really understand, permit

j me to point out. the step-motherly treatment
that is being given to the

I State of Kerala by the Centre. I want that it
should stop. I am not asking

I it on the basis of regional claims, but I say
that if you improve the conditions in Kerala,

make it more progressive and  more
prosperous,  then
j our country progresses, our people

1 prosper, and that is our main ideal of
! the Administration.

Sir, I feel it is my duty to urge for more
facilities and amenities to be provided for
the Third Class passengers, in all lines,
throughout the country. The overcrowding
problem has to be solved at all costs. In
North and South, everywhere, and more
particularly in the South, whenever I have
travelled I have found human beings
travelling in third class compartments not as
human beings, but as sheep and cattle. This
situation must stop. Something has to be

done for this and the Railway Ad-
ministration must give it the utmost
importance. 1 demand, therefore, basic

amenities not only in trains, but also in the
canteens, waiting halls and railway stations
for the common man. Also, I want extra
running of trains to reduce the rush of
travelling public on the railways.
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Another question of immediate necessity is
the construction of over-bridges, and the need
of making our trains run to time. This has
been stressed by my learned friends, Mr.
Anwar and Mr. Pattabiraman, yesterday. So, I
would not go into them in detail. I only wish
that the Railway Administration takes up the
matter of the construction of overbridges and
punctuality —of trains  seriously and
immediately.

Lastly, I hav€( to oppose and I feel it my
duty to oppose with all vehemence and vigour
at my command the increase in the fares,
particularly of Third Class passengers. I do not
mind if First Class passengers are asked to pay
more, ten, twenty or twentyfive per cent more.
That is immaterial to me, because those people
can afford it. They can pay more and can
travel with pleasure and comfort. But the
increase of fares of Third Class passengers is
not on'y drastic but highly objectionable.
Today, as the House is aware, the common
man is already burdened so much with daily
increase in the prices of the essentials of life
that the increase in the fares for railway travel,
which is also an essential thing i, life, will take
th, life out of the common man and poor
masses of our country. I, therefore, appeal to
the Railway Ministry to announce cancellation
of the increase in fares, tap other sources of
income and devise vigorous measures to check
ticketless travel. Just now my predecessor said
that there are ticketless travellers to the extent
of lakhs and lakhs, if ,ot crores in number. If
these ticketless travellers ar, properly checked
just as my friend Mr. Anwar suggested
yesterday and if a vigilance squad could be
established to take vigorous action against
ticketless travel we could save crores and
crores of rupees for the railways. By so doing,
by collecting revenues from other sources, and
by tapping other sources and by an an-
nouncement of cancellation of an increase in
the third class fares, the Railway Ministry will
be earning the

goodwill of lakhs and lakhs of the travelling
people. Finally, I request you most humbly to
have a human approach to the whole Railway
problem,, not from the business point of view,
and ,°t from the point of view of rupees, annas
and pies, as I pointed out before, but mainly
from the human point of view because it is a
great national asset, and we want to' make this
national asset really to be the pride of our
country and the nation. Please do consider this
problem of the railways with a human
approach and do consider the demands of the
workers with sympathy and provide all
facilities and amenities to the travelling public.
If these two ideals of satisfying the workers
and giving all facilities and amenities to the
common man are kept J;, view, I am sure that
efficiency and sufficiency in our railways will
definitely improve, and the railways will
definitely become the pride of our nation
Thank you.

SHRI NAFISUL HASAN (Uttar Pradesh):
Mr. Vice-Chairman, I am afraid that within
the limited time at my disposal it will not be
possible for me to touch the various important
aspects of the Railway Budget. I have
carefully read the speech of the hon. Minister
and also the White Paper on the Budget
supplied to us. I am of opinion that by and
large th, administration of the railways has
been satisfactory. The most prominent feature
of the present Budget is the proposal to
increase th, passenger fares and also the goods
freight. Much has been said on the subject
both in favour and against. In my opinion at
the present juncture in the life of our country,
when we ¥¢ in th, midst of the Third Plan and
when according to the proposals contained in
the Budget the resources of the railways are to
be developed to meet the demands of our
developing economy, I think a case is made
out for an increase in the fares and freights. I
feel, however, that before the Government
levies any taxes, it is its duty to explore all
possibilities of economy.
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[Shri Nafisul Hasan.] I do not know if all
the possibilities of economy in the
administration of the railways have been
explored. I therefore urge that if it has not yet
been rlone, it should be done now. There are
many items in which economy can be
effected. By proper supervision the revenues
can be increased. My friend, Shri Bhargava,
did mention certain things, and 1 think that if
proper supervision is exercised, th, revenues
of our railways can be increased.

There is one other consideration, and that is
that when we have to levy a tax, we have also
to consider the paying capacity of the persons
on whom the tax is to be levied. We know that
our common man is already suffering under
the burden of indirect taxation, and it is very
doubtful if a third class passenger will be in a
position to bear the additional burden of about
10 per cent increase. It is for the Government
to see after exploring all possibilities of
economy if they can reduce the burden on the
third class passengers by a small percentage. |
think that will be an action in the right
direction.

As regards freight, the proposal is that for
transport up to 40 kilometres there will be an
additional charge of 50 naye paise per tonne,
and there will be a charge of rupe. one per
tonne for all distances above 80 kilometres. I
also find that it is only traffic in respect of
export of manganese ore that is exempted
from the operation of this additional burden.
Coal will be carried at the enhanced rate. I
would like to know why it is that only
manganese ore is exempted. There are other
commodities which are exported and naturally
when we are encouraging exports at present,
not only for our industrial development but
also to have foreign exchange, there is no
reason why other exportable commodities
should be made to bear the additional burden.
Unless there is some proposal to give a rebate
on articles which are actually exported, I
think our policy

for increasing our exports will suffer I on

account of this additional burden.

Then, we are also developing our industries.
Coal is the bas. of development of all our
industries and I doubt whether it would be in
the interests of development of our industries
if additional freight charges are levied on coal.
The cost of production is bound to increase.
For our internal consumption I do not mind
that, but our industrial policy aims at
producing goods which are to be exported.
And howsoever little the additional burden
may be, it will prevent us from offering our
goods at competitive rates in the foreign
markets. I hope that if possible, some lesser
burden should be placed on the transport of
coal or it should be exempted from this levy,
Then there is another proposal. It is said in the
White Paper that the policy is that transport
for short distances should be discouraged by
rail and instead of rail, road transport should
carry th, traffic for shorter distances. But why
the, this 50 nP. for 40 kms? Why not have the
same rate—full one rupee for 40 kms. or
whatever be th, distance? Or if the Ministry
wants to reduce the rate for 40 kms. it may
place it ® 75 nP. in order to discourage the
carriage of goods by rail for short distances.
Normally also, people will not carry goods
over short distances by rail because they have
to take their goods to the railway station and
from the other railway station to the place of
industry or where these goods are required. If
the goods are taken by road, they do not have
to be loaded and reloaded again. The truck
reaches the place where the industry is
situated.

For the last two years, the part of th,
country from which I come—I mean the Uttar
Pradesh—has been experiencing an acute
shortage of coal, with the result that the quotas
of the kiln-owner, and other industrialists have
been reduced at some places to half. That is all
due to the shortage of wagons, not that there is
any shortage i" the production of coal. This
year, | understand, these persons were
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also allowed to purchase coal from Jharia and
to transport it by road. I am told that they
experienced very great difficulty at the Sone
River which is in Bihar. There is no road
bridge over that river and the trucks and cars
are transported from one bank to the other by
rail. The charges are very high and coal trucks
are not allowed, with the result that those who
brought their coal from Jharia had to unload it
on the eastern bank. The coal had to be
brought by boats to the western bank, and
they had to find new trucks into which the
coal had to be loaded again. I would suggest
that until such time as the Railways are abl, to
have a satisfactory supply of wagons, some
arrangement should be made to facilitate the
transhipment of coal over that river.

There is only one point more to which I
would draw your attention. I regret to find that
in the Railways the system of reservation of
seats was introduced in the case of
promotions. I yield to none in my desire of
seeing that our backward people and people
belonging to the Scheduled Castes and the
Scheduled Tribes are uplifted as soon as
possible. They should be helped in every way
possible. I had something to do for a number
of years with the services in my own State,
and I can only say that the application of the
principle of reservation for promotion cases is
very vicious. It was a great mistake on the part
of the Government to have applied it to the
cases of promotion. I have with me the recent
decision of the Supreme Court, and also the
order of the Madras High Court. The case was
that promotion from one grade qf court
inspector was to be made and the direction
was .given that reservation was to be made for
th, backward or the Scheduled Caste people. A
person who had been promoted in a temporary
capacity went up to the High Court of Madras
in a writ petition. That petition was allowed on
an interpretation of article 16 (4) of the
Constitution. According to that High Court,
this reservation of seats 163 RS.—6
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in employment could be made only in cases
of direct recruitment. That decision of the
Madras High Court has been set aside by the
Supreme Court. It was in September last year
and according to the interpretation of th,
Supreme Court—that decision is by a
majority of three to two it is open to the
Government to apply that principle to cases
of promotion also. According to the Supreme
Court, the wordings of . . .

THE VICE-CHAIRMAN (Dr. A. SUBBA
RAO) : You have to conclude \our speech.
Your time is up.

SHRI NAFISUL HASAN: I seek your
indulgence for two or three minutes more.
This is an important matter in my opinion. I
seek your indulgence.

THE VICE-CHAIRMAN: (DRr. A. SUBBA
RA0): Thatis all right.

SHRI NAFISUL HASAN: Now, the v/hole
effect of the decision of the Supreme Court is
that the action of the Government is not ultra
vires. It does not in any way mean that the
propriety of that action cannot be Questioned.
We have got to consider whether that step
was proper or not. In this connection, I may
just mention that in all services, promotion is
based either on the basis of seniority with the
rejection of the unfit—this is. one criterion—
or o, merit or efficiency. Of course, you
cannot ignore the question of seniority even
in that. The third criterion is that of seniority
and efficiency combined. Now it will mean
that by offering reservation to any particular
class of people we let go all these principles
which are necessary for maintaining the effi-
c'ency of the services. Imagine, Sir. a person
who is working in the lowest grade going
above the person who had been working in
the higher grade without being more efficient
either. And what will the effect of such an
action be on the persons who are more
efficient and who are more senior?  Simply
they will become
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Lbiu'i Waflsul Hasan.] absolutely
indifferent to their work, they will cease to
take interest in their work, human beings as
they are; they are not angels. If they think that
a person who had started service at the same
time goes over them, not because of any
merit, not because of seniority but because he
belongs to a particular class, do you think, Sir,
that it will be possible for you to maintain the
efficiency of the services? There will be
discontent; They are hound to be. I find that a
committee has been appointed to enquire into
the recent accidents in the Railways. I cannot
possibly forestall the conclusions of that
committee, and I do not know if this state of
affairs, i.e. promotion to those who do not
deserve it, has had something to do with the
lack of efficiency of the services as a whole
and the indifferent attitude which the
railwaymen adopt in their day to day duties.

THE VICE-CHAIRMAN (Dr. A. SuBBA
RAO): Yes, it is time; your time is up.

SHRI NAFISUL HASAN: One minute, Sir.

THE VICE-CHAIRMAN (DRr. A. SUBBA
RAO) : 1 am very sorry; you have already
taken twenty minutes.

SHRI NAFISUL HASAN: All right, Sir;
thank you very much.

SHRI H. V. TRIPATHI (Uttar Pradesh) :
Mr. Vice-Chairman, let me first greet our new
Railway Minister who presented this Budget
for the first time. We expect of him that he
would do his utmost to maintain and also
improve the level of railway working to a
greater degree.

I have not stood here to raise any
fundamental questions of very great
importance, because that has been done
already by eminent persons, persons seasoned
in their task. I have very few things to say
and [ am saying them because they have
been
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neglected so far, and they are minor things,
one of them regarding the condition of the
travelling ticket examiners. I am told they are
not given railway quarters for their residence
Secondly, there are the cases of some train
examiners in certain sections, who have not
the benefit of the same working hours which
their brethern have in other sections; specially
those on the Hardwar-Dehra Dun line have
got their complaint.

Then a question of fundamental importance
arises and that is, when a passenger purchases
a ticket, he must be assured of his seat. If his
seat is not ensured, that means you throw him
to the wolves. He is permitted to get into the
platform and find his own way out; he has to
fight with his co-pa=sengers inside the
compartment to get into it. They are ruthless
and reckless and he has to suffer indignities at
their hands since they will not allow him in
and callously we have to see this scene,
because there is no way out. The passengers
enter a train and they are kicked out by those
mside. And why is it so, Sir? It is because we
have not secured or given any security about
their seats. You go to the bus stands. There
may he difficulty in purchasing your tickets;
there may be uncertainty whether you will be
able to purchase a ticket or not. But once you
have purchased the ticket, you are assured of a
seat; there can be no two opinions about that.
But not so in the Railways, and I am putfrng a
case in point. Hardwar is an all-India pilgrim
centre. Thousands of persons daily come to
take their bath at Hardwar. Day in and day out
they come there. Not only is it a pilgrim
centre where people flock every year, but
every six years and every twelve years there is
the Kumbh fair when m’llions of people come
and take their bath. Here, of course I must
congratulate the Railway Ministry for their
efficient arrangements this year enabling th,
pilgrims to attend the Kumbh fair. But it does
not end there, The question is on, of daily
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occurrence; the pilgrims start from iiarawar
back, or tney come to Hajjd-war.  They are
poor  p.lgrims, pilgrims who have faith in
divinity, pilgrims who have faith in the
Ganga, pilgrims who have faith in God. They
are poor pilgrims  and they get in there not
because they have money to go in for luxury
trips but because they have faith in God and
the holy place. What happens is this.
Dehra Dun is a big city. Concessions  are
given to tourists for Mussoorie  and Dehra
Dun, and naturally the train is already
overcrowded when it arrives at  Hardwar
station. Dehra Dun is a big town and already
it accounts for many ofthe passengers and
then the tourists and the concession ticket
holders are found in large numbers there. So
the train is  already  overcrowded, and
when it reaches Hardwar there is no
accommodation for the pilgrims there. I
refer to the train that goes to east, to Lucknow,
to Banaras, to Howrah; that is the train
running up to Howrah, and the  people
from Howrah come to Hardwar as well as to
Dehra Dun, and the people from Hardwar go
up to Howrah.  Now one train  does not
suffice. People come in the morning and try
to go back in the night, and there is only one
train at night. The matter was pressed that one
mor, train should be allowed from Hard-war
eastwards, that one more train should be
allowed to Delhi, and one more train should
be allowed to the west from  Hardwar.
This  matter was agitated before Shri Lai
Bahadur Shastri, who was good  enough to
say that the station would be upgraded and that
it would have some facilities. Then the
matter was pressed before Shri Jagjivan
Ramji, our former  Railway Minister. It
was also discussed in the Zonal Com-
mittee where the prinople was accepted and
a train was started from Hardwar to
Howrah once a week. Anothpr  weekly
train was started from Hardwar to Banaras
,and it was started in the month of
November or December when there was
no
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peak rush at Hardwar, and the peak rush at
Hardwar is during the summer months, from
March to October. But immediately, when the
month of May came, all these facilities
were taken ,way and the train was shunted off
to Dehra Dun again. They had a full train
coming from Dehra Dun, but one full train
is not enough for them. But any train
coming from Hardwar must be shunted

off to Dehra Dun before it comes to
Hardwar back again. The appalling
conditions of the pilgrims at Hard-war

has only to be seen.
that sometimes 5 P.M.
being left behind and the parents going
on the train, wife being left behind and
the husband boarding the train, the daughter
being left behind and the mother getting into
the train, and the man being left behind and
the wife and children remaining on the
train. I do not know what is the special thing
i, shunting it off once the point is
accepted. 1 say with great humility that no
parochial view should be taken in these
matters. It is not a question of Dehra Dun and
Hardwar. Somebody said that it had become

The tragedy of it is
we find the child

a prestige question of Dehra Dun and
Hardwar. Give them ten other trains,
we do not mind, but give us only one

train where the people immediately after
taking their bath in the evening can come
and occupy theT seats in the train, not in
a helter-skelter ~ way, rushing within ten
minutes to take up their seats, but come in a
peaceful  and calmly way because there are
thousands of pilgrims. It is not a question of
offe or two passengers. I say, Sir, with the
greatest humility—our Deputy Min'ster is
here. He belongs to that area. Probably he
feels that he may be called a partisan if he
gives a special privilege to Hardwar —I
appeal to him not to feel that way but to do the
right thing.

Unfortunately, there [is no road traffic
between Hardwar and the East.  There is no
roadway because



505 Budget (Railways), 1962-63—[ RATYA SABHA ] General Discussion 506

there is no bridge over the Ganga and the
Luxur-Belwala bridge over the Ganga does
not give way to roadway traffic. There is no
roadway traffic between Hardwar and Morad-
abad or between Hardwar and Bareilly or
Hardwar and Lucknow. Of course, the day the
Belwala bridge is opened for traffic or an-
other bridge is built over the Ganga at
Hardwar, I shall never be so insistent because
then the leeway can be made to a great extent
by the bus services. Today between Hardwar
and Dehra Dun there are 11 bus services
running, between Ambala and Hardwar there
are 7 bus services running, between Delhi and
Hardwar there are 11 bus services running. I
am not speaking for them though I do wish to
say again with the same emphasis—there is
not so much of clamour about it—that you
cannot put back this thing, but let there be a
daily, not a bi-weekly—that is not of much
use except to Dehra Dun passengers—train
because the passengers d° not know when the
train comes and goes. They come from their
homes on a certain day, on a certain
ausp'cious day, and they wish to leave as
carly as possible.

Now, Sir, there is another important factor.
At Rishikesh there is an antibiotic factory
going to be developed which will incorporate
a labour force of 15—20 thousand, and near-
about Hardwar a new township is going to
grow up. Naturally the railway station has to
be developed. The station has to b, upgraded
and besides that, trains have got to be started
whether you like it or not, and I, Sir, most
humbly request the Railway Ministry to do
justice lest it should be said aga'nst us that we
only tax the passengers without giving them
the basic facility of securing a seat for
themselves in a respectable way.

Sir, I would not like to take any more of
your tim, but this little time that I have cared
to take today

I have done so because I felt that I might not

be doing justice to the constituency from
where 1 come.
Thank you.
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SHrRI LILA DHAR BAROOAH (Assam):
Mr. Vice-Chairman, I rise to give my whole-
hearted support to the Budget presented by
the hon. Railway Minister and I would like to
say a few words about the working of the
Railways in my State.

It is a matter of great pride that on the
construction side the Railways have done a
good job. During the year 1960-61, new lines
aggregating to 330' 61 kilometres were
opened to traffic. The opening of the new
broad gauge line between Bursoi and Sili-guri
will release considerable line capacity on the
metre gauge section between Siliguri and
Barauni. In my opinion, however, although
this broad gauge line will help the movement
of petroleum products from Gauhati refinery
and other traffic for Assam, vet nothing short
of an extension of this broad gauge line to
Amingaon will solve the transport bottleneck
of Assam.

Mr. Vice-Chairman, I should like to stress
that the Centre should not ignore the strategic
importance and industrial potentialities of
Assam. Due to the transport bottlenecks,
Assam has seriously suffered from economic
development. The Third Plan provides for an
increase in goods traffic of 23-5 million tons.
But I think it will not be possible to fulfil the
target in the Third Plan. At present for want
of wagons, ordinary bookings have to be
waited for more than three months.

For want of coal supply in Assam in the
last year the brick industry had to suffer a
great deal and the producers raised the price
of the bricks from Rs. 90 per thousand t, Rs.
140 per thousand and as such the construction
of buildings in Assam became toe costly. 163
RS—7.
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The Railways constitute one of the biggest
national undertakings. So, it has a special
responsibility for promoting economic growth
of the less developed but potentially rich
regions like Assam. Therefore, Mr. Vice-
Chairman, I would emphatically request the
Railway Minister for a provision for this
broad guage line in the Third Plan.

The traffic performance o>f the Railways,
as revealed in the reports makes impressive
reading. During the year under review,
passenger traffic increased by about 25 per
cent, over the level of 1955-56. In this con-
nection, I would say that the Railway
authorities should be strict in checking the
ticketless travellers. 1 know that the
authorities have taken sufficient measures in
this regard. Further, I would like to refer to
another point and that is that passengers
should get sufficient amenities at the time of
travelling. The private catering in the trains
should be replaced by Government catering.
But while replacing the catering from private
to Government, the employees of the i»riva'e
catering agency should be absorbed in the
government caterings.

Mr. Vice-Chairman, if you look into the
Budget, you will find that the Government
has provided money for every sphere of
work.

The White Paper refers to the various
measures taken or proposed to reduce over-
crowding and to provide increased train
services and also to the provision of
amenities such as waiting halls, lighting at
stations, improved reservation arrangements,
provision of sleeping accommodation,
particularly for long-distance Third Class
passengers and so on. Nearly 1,000 stations
were electrified in the Second Plan period.
Progressively fans, improved types of
latrines, wash basins, mirrors, etc. are being
fitted in the Third Class coaches.

The White Paper further says that though
education is the responsibility of the State
Government, neverthe-
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less, the Railways have found U necessary to
ma.ntain from Railway Revenues a number of
primary, middle and secondary schools for
the facility of the children of the start at
stations where education facilities a.e
inadequate.

The Railways being the largest single
employer in the country, have taken measures
for the progressiva improvement in the matter
of the welfare of the staff. Residential
accommodation for the staff continued to be
constructed every year. A number of beds
have been added to Railway hospitals, health
units, chest clinics, including T.B. beds in
sanatoria since 1961.

Mr. Vice-Chairman, it is surprising to learn
that the Government of India are still running
some lines by payment of 'rebate’ and
"subsidy' to private companies in Assam. For -
instance, there are the Chaparmukn bilghat
Railway and then the Kaw-khal Lala Bazar
Railway. I may point out that in the
Chaparmuka Sughat line no first class
compartment is attached. Sometimes toe train
runs without light. 1 hope the Government will
try to take over the line soon. Same aays back
you might have hea”d about the sabotage of
the main line near D.marpur by ,he hostile
iNaga rebels. So I would like to suggest that
the Governme.it should take up this
Chaparmukh Silghat line ana extend it up to
Golaghat and Jorhai. in order to avod the
con.inuous trouble and at the same time toucn
the main headquarters towns of the State.

I am very grateful to the Govern
ment for allotting some money fj-
engineering survey work for  Pandu-
Amingaon-Daramgiri branch in
1961-62 Budget. But up till now no
final decision has been taken by the
Railway Board. 1 hope G vernment]
will consider this case and try to
open a branch line from Pandu to
Daramgiri to carry coal and cement
from Garo Hill districts,

]

1 would also like to say just a tew words
about a small problem, namely quarters and
filling of earth in the tee our difficulties in this
connection, town of Gauhati. I myself placed
taken by the authorities. The RaiV before the
last Consultative Commit-but up till now no
acton has been ab ut the construction of
railway way authorities at Pandu have taken
up the work of filling the low-lying areas in
the Gauhali To>wn without keeping any
outlet to let out rain water from the town.
After filling the low-lying areas they have
started construction of buildings in these
areas. In the last monsoon you will be surpr
sed to learn that my car was under rain water
for two days as the rain-water could not flow
through a small railway culvert near my
house.

THE VICE-CHAIRMAN (DRr. A. SUBBA
RAO) : Mr. Barooah, will you take more time?

SHrI LILA DHAR BAROOAH: No, only a
lew minutes more, say, three or four minutes.

THE VICE-CHAIRMAN (DRr. A. SUBBA
RAO): That is all right. Complete your speech.

SHRI LILA DHAR BAROOAH: Mr. Vice-
Chairman, when the railway line was
constructed, the population of Gauhati was
abjut a few thousands only and the whole town
was full of low-lying areas and the then
Railway authority did not feel the necessity for
keep ng many culverts within the town area.
But due to the rapid development of the town
and the increase of population which is now m
re than a lakh, the rain water and the
household waste water cannot flow out
through the small railway culverts which were
constructed long long ago. Therefore, Mr.
Vice-Chairman, I suggest that something
should be done in this regard now. I am very
sorry having to say this, because I personally
met the Railway Engineer in
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[Shri Lila Dhar Barooah.]

1958 and asked him to look into this
matter.

Mr. Vice-Chairman, considering the
grave limitations, I feel that the Railway
Minister has oreoared this Budget in such
a way that all the necessary needs of the
people and of the States have almost
been covered in the Budget. I think he
needs to be congratulated.

Lastly, Sir, I would like to draw the
attention of the Railway Minister and the
House to one more point and that is about
the shifting of the main line from the
middle of Gauhati to the border boundary
of the town. Due to the installation of the
Nunmati Refinery at Gauhati, the
papulation of
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the town is rising very rapddly. The roads
leading to the refinery area are very
narrow. So if the railway lines are shifted
from the middle of the town, some
improvement can be made. Therefore, I
would like to request the hon. Railway
Minister to look into this matter and do
the needful. With the expectation that
necessary action will be taken by the hon.
Minister, I conclude my speech.  Thank
you.

THE VICE-CHAIRMAN (Dr. A.
SuBBA RA0): The House stands
adjourned till 11 A.M. tomorrow.

The House then adjourned at
thirty-two minutes past five of
the clock till eleven of the clock
on Wednesday, tho 25th April
1982.



